153 Bills Introduced

'2.38 hrs,
PUBLIC ACCOUNTS COMMITTEE
SIXTY-SIXTH REPORT

SHRI SEZHIYAN (Kumbakonam):
Mr. Speaker, Sir, I beg to present the
Sixty-sixth Report of the Public
Accounts Committee regarding action
taken by Government on the recom-
mendations contained in their Thirty-
ninth Report relating to All-India
Radio.

MINES (AMENDMENT) BILL

EXTESNSION OF TIME FOR PRESENTATION
OF REPORT OF JOINT COMMITTEE

SHRI A, P, SHARMA (Buscar): Mr.
peaker, Sir, I beg to move the fol-
wing: —

“That this House do further
extend upto the 4th May, 1973,
the time for the presentation of
the Report of the Joint Commit-
tee on the Bill further to amend
the Mines Act, 1952.”

MR. SPEAKER: The question is:

“That this House do further
extend upto the 4th May, 1973,
the time for the presentation of
the Report of the Joint Commit-
tee on the Bill further to amend
the Mines Act, 1952.”

The motion was adopted.

2.29 hrs,

E. SCARCITY OF DIESEL, OIL IN
MADHYA PRADESH

MR. SPEAKER: Shri Ranabahadur
ingh.

SHRI RANABAHADUR SINGH
(Sidhi): Mr. Speaker, Sir, I wish to
raw the attention of the House under
Rule 377 to the acute shortage of
diesel oil for farmers which has caus-
d considerable damage to crops and
people could not do irrigation in the
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north-eastern parts of Madhya Pra-
desh. I request the Minister of Agri-
culture to enlighten us as to what
has been done to remedy the situation.
How long will the situation last?

Also, I would request him to seek the
action of Government to instruct the
local authorities to deal with this
matter quietly and not to use the
general powers under the Mainten-
ance of security Act which causes an
atmosphere of panic in that region.

12.30 hrs.

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS—contd.

MR. SPEAKER: The House will
now take up further consideration of
the following motion moved by Shri
R. K. Sinha and seconded by Shri
K. P. Unnikrishnan on the 21st Feb-
ruary, 1973, namely: —

“That an Address be presented
to the President in the following
terms: —

“That the Members of Lok
Sabha assembled in this Session
are deeply grateful to the Pre-
sident for the Address which
he has been pleased to deliver
to both Houses of Parliament
assembled together on the 19th
February, 1973.”.

SHRI S. M. BANERJEE (Kanpur):
Since we are discussing the Presi-
dent’s Address, if a calling-attention
notice on the resumption of bombing
in Laos and Cambodia is not admit-
ted, I would request you to ask the
Minister of External Affairs to kindly
make a statement, because the US
forces are doing their best to undo
the peace proposals.

Secondly, you are aware, Sir, that
there is an acute power shortage in,
India in all the States....
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MR. SPEAKER: This is a very

clever way of getting up and raising
these matters....

SHRI S. M. BANERJEE: The
Ministers from UP are here. I would
only request you to kindly allow a
discussion on this, or let the hon.
Minister make a statement, because
the hon. Minister Dr. K. L. Rao is
making all sorts of statements every-
where. The power shortage is be-
coming more acute now. So, I would
request you to kindly allow a discus-
sion on this. Let the Minister of
External Affairs also make a state-
ment today or tomorrow on the
resumption of bombing in Laos and
Cambodia.

L3

MR. SPEAKER: We shall resume
the discussion on the President’s
Address. The time fixed for it is 15
hours. We have spent more than
half that time. The time available is
8 hours and 25 minutes. There are
So many speakers on the list from
both sides. I think we should fix
some time-limit on the speeches.
What time-limit would hon. Members
propose? 1 think 7 to 8 minutes
would be all right.

SHRI R. V. SWAMINATHAN
(Madurai): No, Sir, it should be half
an hour.

SOME HON. MEMBERS: 15 minu-
tes.

MR. SPEAKER: If half an hour
should be the time-limit, then hon.
Members should ask some Members
to withdraw their names, so that I
can make arrangements for giving
half an hour.

THE MINISTER OF PARLIAMEN-
“TARY AFFAIRS (SHRI K. RAGHU-
RAMAIAH): 10 minutes would be all
right.

MR. SPEAKER: I think ten minu-
¢ tes would be all right.
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TSR AT : T AIGHT TR N,
ar avit w1 Ky smEw

SHR] JYOTIRMOY BOSU (Diamond
Harbour): This is casting aspersion
on the Jan Sangh. They are not a
fascist party . ..

o wgte - X I am @ E
fir ot ag #g <3 & 7€ & 7 < @ww

ot gew W wOAW : JTH AH
q WY ST A AT § W IEH g A
g Y IR 1 AT Tl ®) e
N a0

SHRI S. A. SHAMIM (Srinagar)
Independents alsp may be accommo-
dated.

MR. SPEAKER: Now, Shri Rajt
Kulkarni. The hon, Member is absent

I am not going to call the names
those who send their slips must ge
up; they should know in what orde
their names appear and get up. Per
haps, many Members think that th
zero hour would go on till one o’cloc!
and so they are all gone.

SHRI JYOTIRMOY BOSU: If the
were in the Opposition, they woul
have taken more time than we do.

sft arqew feat (AmR) : osemw
wEray, ¥ Teeufa F wfewTeer o g -
1T ¥ AT T YA F & oy
Ll Ll

gq wfvwmor & W W W &

sifers feaf &Y atw ¢F @7w 91 AW
F AW T oA -wThwa fear @ g
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W TN W F WA S HgH AR
§ 39 9eT F1 AU TRiRar § fa=re
T € 1 98 wET & fF gw aw aivwe
IR ¥ TR @ § HIX TAHT TH &l
foerfaer 2, fowar fos f wsafa
®eT F mgw gfawow § R R

)

frewr @@ g W W UF g
&T |TRAT AT 92T, 993 F1er aw
F FE oanlos S I3 R 1 SR
I® IW WA AW H AgAT ¥ FATH A
m@ # frafy sow gd &1 sw%
FO GUF FT FATH KT IqIEA
IR ¥ A AT SOTERT S,
FWOEHT & | IWH I AT W/ OFHT
F aog § I WA W I gh g, fomad
TR F 3 ugT W FF a< w0 fo=ar
oHE KT TS Z |

Fo HIS1 F AE GARA FIH FA
e afr 8 @ew W owm o
TE W wrefaa A =mgar g fw
fFEm gra d=1 #Y g€ ¥ AN &
IR FTE FH O W TZ wF far av
fawr 1 ST & o afem,
%, g9 W AT A;E F3 Al F
I FTH FH E | GT FT IATEA HLA
I FT T FT I TF ®IAT N7 w5l
T ® ST qgl fAear § ) s avg
SATEA-FAT F TF A< & IW 714,
TéT Gy foemr & 1 Y e afsat
F a9 W g &1 SHIEY A 'y
% giag ¥ Jr9 frannw faea §

AR FgA F1 aread g § v e
&fF Sfram #Y TEg A & AW qar
F@T g, STHT 0 IGH T d Hq4T
H g TG T ] | WX FS =l
T aT G T FR G FT IATE HY,
N JEF uw R g 9x o
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¥ T IIAT § | g gWL A &
73 QT AT, =19 94 FT @
ggar &1 feem g G W
TE Jar & faw Saw @t aEQ
i F W w9 e ¥ fFm &
THAT E1 T & IR AR G /T
JeqTEAFAIET 9T gTAr ¥ |

FAEHE & HEAT I, A "o
fagrdy A, ¥ oA A FEe
X @Al Hife F UALFHTO FF TTA (AT
] oW w7 & a@Eawor #1 AT
T8 g 21 afew § g fAEs
FEAT 9T g 5 o gwent fa=itfaat
FY FHLAT 9T AL HI T AEFEFAT & |
gifee gq SEErT #r g A
ey 2! fav smmfat & @ 75,
80 WX 90 TAT * fgara ¥ @,
TET IHSFT 140 AT 145 T & fgam=
¥ a9 @ &1 ag g am # e
Wy Ay wgd fF ST
qra g AL &, aF ar W A oAy |
W Ay IS § & AR WA SEHT
79, TEg TN SATET 9% 99 §%d 9,
afer 39 s #1 | sufefrm &
fe & 140, 145 TF & fggmm & a=
we ?

=l ghA 97T FoaAw™ ;@ fre
Fa1 o ?

it 7ty T fat - FleAE UE 8
fF 37 W F T I g | S 9g
@Y AT qG 3, SAHT X @A G ¢ |
gre fem F aT § S §0 FE ) q%a
2, 98 GRH HC W2 | 9919 TE ©
f& fom @ # FwrEd ¥ FTEAE
T FY @ @, FAT 9% g1 qTF § |
Tl E 1 T faifadt g Fegas
T SEgEd & W fwar §row|r
21 R AN SEY FUAAT §, Al |
AW A faad gas w18 A Gw@og F
TG @ AN F FFAEE R ANF
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[ Arg = faaf]

FA F AU 9 Y I9H 9 eI
9N W IAHT AGAT QAFEAT T9T 7
T FW FT FAT AT | A o) A=A
uifs a9 F AR F A FEw JeT Ay
§ & N o aF o
IqY Ggd WM qeT QW |
o N A oEAt feerde g
T & 1 &Y oY wy R oo i
&= FW § IT W GEAT @S g 2w
IH T I w1 faerd § ) @ feafr
TR IANT F &= @ ATt NS g
SN ¥R AN AT S aa § §
ITH IRY Y, ITH AT A HR IA
AR A TH TFR TWTH &Y
AT Tifgy SEd faw St S
g F1fge I ofF #< @ AR AT
71 fom %1 ga wE frr § @ G
T a6 AR T@AAT N | BT &I
H # wRT gAY wd cgmeqy
fasifot # aog & faredht 4 foad
FrogAT WX ST Q1 Y qFaH
gt § | IR AT T A AraTEwar
gifeem AIfT @S 198
T 7 § fF oo fea Y @ &
IFHT 135 WX 140 T ¥ &I ALY
faa @ ¥ W ag Y o9 a9 wrdr
A T a1 FT A g & Iy G F
foraw am faerd & 1 & =rean g fr forame
T gAR WY @RT T AT &1 GEATS
fFa > § W aTw & qw
forg X § dH 9977 =g § Wk
IqH TEIAA § ITF A 77929 § I
T Y ifee @ AR 97 NS I
P 1 & ST A wd-maar 7 g
JAMT 98N | gH I THL FF A
oE Ag 3 whq § o9 g A g gz
Y AFH A & fa=fay S gmsE
R LR E N AL R
&1 7 arel i & Wy sf ¥ dar
B areft i &Y I A & 3w fgao,
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R 3 T0F 97 FT T AT ;-
AT FY GUT FT AEAWHAT § | T
# o ww 7 fr ag w1 wfeww s
1 38% w=T wE eafmr & i
W@ FE g 1 W awAr w7
&R 1 9 gW I ATy e &7 AErfaen
Faw | framl Y W SeaTeAsat 1
T e F qifve T fae W)
JUNFITHI  FT ATfAE ETH 9T IR
I[ERT FT A A T OER A A
SHEET F ZH TG |

YA Y 98 @ & fF gert s
HEY T qHIAATS 1T & 7 ST qHIA-
T WX GATT FAT FT THATIATE I
g v e € fF 3w & W= g Wi
WY A FT IART FEE Ea §
8, I9F 419 § T® A saTge T F
WY g, $& grEaT JwT F WY g O
T® FETqAed qFeT N T g | Tafag
grh Y smaedr § ag fafyw wd-
qeeqT § AT 39N qfEaT 99T 9
qT F@ FY AEAEHAT § & ¢ v
s g gftewi & f fasitfag sarar
WY 7 IS | GHT F HREL S I
<o} &Y da7 T AT AT § ITHY IR
Iugm W faw 9y feem &, 9@
Aoy & A IIWET H NS AT
T o< frd | forg g & guTerETE #1
ITHY T} qF TUTAAR G & | GG FEY
ITE ot & g9 FRwW X @ &, o A
& 3w Meww ¥ @ ¥ | 3 Afwar ik
T qfadis I ITH § af g
Hfegr Wi afedira § 1 ag T@dF §
f qum aww 9T JER Y TTAT FO
Y Hifarw A I @ W SE AR
Y oy § W F §B g a3 ATy
T Y T qHIC T A9 g 3 & ow
%Y a9g ¥ O FIT IO WL I
AT & | ITY WA TN A ArEIEHAT
AEY & | T q TUTT wAY HT W A
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W #1 G § @ A ¥ g faegw
1% ¢ 5 g Aifa few s A& @
I o-qEEqT FY TR/ A A

s F7 form o/ o | wwe ¥
TNIT T AW & WL FTH IR §
ok ¥B W ¥ aga & ik £
TEI™ & g AT XEHT wEL § )
THEE & g’ 1 FAT 30 a9
W WY AERER § | 09 €9 g
T aeRtT § | W w09 qiv W
T AEH FH X AR E | R QNG
o w7 fear may 3, St gE N AW A
frafm Mgt g agr 7w & 1 fod
&Y F1T Tt fear mar § | 7 agq &
yat § 1 AW A i w0 A @
Tar€ | AfEw W a% 8—7 AT Tl
w7 7Y fear oy &Y aga &7 wTwwrS N
W 9 T § 95 T% &Y AT RoAg
NEH TR g 1 AR ¥
qrft & fagwd § | R TB IR AT TW
wTEd & | T § gy g F W &
fag feda A o & £9 St g ey
§ | ¥® e WAt =y § | e g
faer %X 30 TR =9 fear T &0
™ T 52 G & faaT § | X SewEar
S AHART § IR T B feT TR
8 fFt Wt M W @ 90-95
BT 29 &7 FYeT 91gq | § aw
Afewell w1 wwar § | ox SEk A ¥
ST g® W R Arg € A S 59 Y
AT faw g § 3 92 R FT F TR
# aft i AT & 1 TR Wy
TG 7T TR F TEE § | TwedH
' FrEAfET g @TE § AR W
ST T A FT F FA & fou &
e wor smgan g e oA ®Y
IO 9AT @ AT AEEF § | IAN
faxita feafr e Famarss & 1
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¥ wroT SyTaT a9y g {AT Argan
B qI9 qgT ¥ AW ¥ | X A A
UG qHY 9 qATH IJEAT v § faindy
T Y o) ¥ fF g aOd gEm o
AT FEA F O A &, ¥ faEaw
w A § fFow & wmErd ®
gufem ot @1 @ ofses &gge
I TEAITE §F SN feaT 8, SuH
2N fafer IRA T R wgr &
fr 1962 % 0 9¥ gwr w1 WK 1967-
68 ¥ oY wy goT § IEwY q&WA gY WA
FRNTRE RumeTRN e g
IJAH A g I § | I9F AR
qfcad® smaT &

fafewr woma arelt ¥ afcads wrar
t | 5O "G @Y wT A T L. ..
(vwwem) . . . Fod faw 5@ & fag
Tfas @R & wTeor 3 =¥ orE ay
IEFT WO\ HEL T T | qufas
R FAmUATF A AW F 9= A
AR 9T & FW § A W W
T § I 79 W § TATHS FH F
WG UM T R 1 gIw s
WX §P TE g qar w § R
fear wewdy &, @ Q@T AT
g § foredt wif & womg & gw oy
W AN A qHET WS § Ig AT
Tow gt & | wwfan aodfaw it a d )
o G AR Y 2w F o g
ITHRT FY FA FL W AR A § A1 7,
R} ST F AWE qAG, I9% fog
AT &, THH TE€@ § |
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TS ST 3 GO F AT F W<
JEY Fgar & 5 g sad waw §
w9 wd% T|iag g U v agr 3o
ar ¥ U F=ET wE < faar o
I 3¢ feAmr § w9 ag 99 & |y dw
FY THE THS T FT 4G a9 & I ITH
9 1 FE(OSE FD I G T@
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wifew frwra ), # s Wi g,
g T AT A€W § !

ot gen W woAw : yAT N
ATFATHY FT FIL FET G )

off g frat - Ao WA A
WTEATT IET qA &Y Hiferw FQ@ § )
JAAT A qEr v Ay wfanfe
FET WY IR A8 § 1 wfae &
q g =g § R o Y wraeml
... () ...

o gwH W $OAW : JZF FAAT A

st arqw fmat ;oA A wra-
a1 sfafafeca w0 w@q @
FQ. .. (maaw). ..

s wgnaa : freex Feam, W
A B A FT WY Foear g, wW
0 A A [ A W ? o e
TS |

off gww W worw : Ay FE
fis omEw & S T IwmRT g

a...

st A fraf ;@@ wwR w oS
FETE 9 gty faw #T @ g,
qUT THY 9T ATIY § UFAT T I
AT FI A GITA 9g @ FT §, q@ AW
& mfgs garw ag & 1 WM F e
aga @ gfws & s @@ f
g | fgera % @19 99 FX EW 9T
qray e B QU F6 ) I R F
qg & 79 g9EIE ¥ YQIE I GHET
F@ar g | (smEww) |
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weaR WP : fivo weA, O ot
AT ¥T Y g AT § I WX W1w
SR Am 7 ¥ ? g e

*SHRI Y. ESWARA REDDY (Cud-
dapah): Mr. Speaker, Sir, I confine
myself to the remarks made by the
President. in higs speech regarding
Andhra Pradesh,

Before coming to the main point I
would like to express my heart felt
sympathy to those families, members
of which lost their lives and proper-
ties. I also express my sympathy to-
wards those people who suffered snd
particularly those ladies who lost their
honour in this moment,
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It is surprising to see that it is gtill
being propagated that this is a move-
ment of the people. I would like to
give a few extracts from the dailies
Andhrg Prabha and Patrika to show
that it is not so. These papers, I may
add, incidently, supported thig move-
ment. As per statements of these
papers this movement ig being mainly
sponsored by bus operators, landlords,
buginessmen and -big contractors. In
this movement hundreds and thou-
sands of vehicles were used. Unless
big business takes active part in this
movement it is not possible to think
of g situation when vehicles in such a
number could be made use of, We
have also to consider from where did
the money needed for such a move-
ment came from. From the reports
available, the Vijaywara Chamber of
Commerce was responsible for hun-
dred buses and two hundred scooters.
In another Vijaywara Band a proces-
sion with 1200 vehicles wag taken out.
Associations of business people and
Chambers of Commerce are taking
active part in this agitation mainly.
I would like to state here that land-
lords and other merchant classes who
have become rich during the last 20
yearg in the four Cirkar districts and
who have abundant supplies of
money with them were the partici-
pants and the main protagonists of
this movement.

*The original speech was delivered in Telugu.
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I can go on giving figures. For
example, in Parkasam district 500
vehicles have been made use of, in
Repalle 500 vehicles have been used,
in Penumantia all types of convey-
ance have been used including ele-
phants, horses and camels. Under the
patronage of the Chambers of Com-
merce in Rajahmundry 230 vehicles
have been used.

Now, coming to the participants in
the movement I would like to state
from the news items given in Prabha
and Patrika. Rice millers in Tenali
took a big procession. Presidents of
the Machinery Merchants and Lorry
Owners associations went on fast.
from such instances, it is evident that
this is an agitation sponsored by land-
lords, big business people and con-
Aractors.

In West Godavari district itself,
after the ordinance on land reforms
in Andhra Pradesh hag been promul-
gated about 400 landlords have divorc-
ed their wives in order to get benefit
of retaining their landed properties.
It is these landlords who are in the
forefront of the .agitation in that dis-
trict. Offices like the income tax,
C.T.O.,, Sales Tax, etc. were burnt.
Who would benefit from the burning
of records in such offices? It is clear
that it is the rich landlords, business-
men and contractors that would bene-
fit.

I would like to mention what Shri
K. Satyanarayana, himself, a separatist
MLA from Gudivada stated about
this movement. He said that this is a
‘movement of landlords. These land-
lords and their rich friends did every-
thing possible to suppress all other
voices against this separatist move-
ment. Shri B, V. Subba Reddy, who
is g big leader of the separatist move-
ment has asked his followers to cut
the integrationists into pieces and feed
them to vultures. Even a leader like
Shri Sanjiva Reddy compared this
movement to that of Hitler's fascist
movement,

I would like to say a word about
the statement made by Shri Viswa-
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nathan of DMK regarding the compen-*
sation that is stated to have been paid
to Shri Shri Krishna for his property
that was burnt. That is not true. I
say that it is absolutely rubbish. If
it is proved then I am prepared even
to resign.

266

SHRI G. VISWANATHAN (Wandi-
wash): I would like to state by way
of clarification that orders had been
passed by the ex-Chief Minister for
the payment of compensation. Fortu-
nately the Governor’s -Adviser Shri
Sarin stopped the payment,

SHRI Y. ESWARA REDDY: I may
add that several raids were made on
the houses of Shri V. Satyanarayana
MLA, Shri B. S. Murthy and Shri i
Krishna,

I have heard strong. rumours that
the American Consulate had sent
Rs. 10 lakhs to be distributed for this
movement in Andhra Pradesh through
Shri Viswanathan of DMK. But I am
not saying it now as it is not yet
verified.

1 would like to state separation
would bring many problems in its
wake. 1 would also ask these sepa-
ratists to go before the people and
elicit their opinion on these terms of
bifurcation. I am sure they won't do
it beacuse they are afraid of facing
the people on such terms. I am also
sure that once this question goes
before the people they would not
agree for separation. For the all
round progress and prosperity separa-
tion would become a stumbling block.
1 am also to state that forty thousand
members of the Communist party of
Andhra Pradesh are ready to do any
sacrifice to see that the State is not
bifurcated in the interests of 80 per
cent of the masses and all round
development of the State,

I would like to conclude my speech
by saying that in order to solve any
problem that is facing Andhra Pra-*
desh, in order to see that the State
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progress in all flelds, it js essential
that the State should continue ag one
unit and should not be bifurcated.

SHRI N. SREEKANTAN NAIR
(Quilon): Mr. Speaker, Sir, I have
moved my amendment No. 157, which
reads as follows;

“but regret that there is no
mention in the address of effective
mesasures to bring down the soar-
ing prices, to curb blackmarketting
and profiteering, to eradicate un-
employment and to remove
poverty in the country.”

The split in the Congress and the
emergence of a new Congress, which
abolished princely privy purse, nation-
alised the major banks and the insur-
ance companies, which went ahead
with constitutional amendments one
after the other with the declaration
that great social changes are in the
offing, gave the common man a fresh
lease of hope ahd faith and the ruling
party has been returned with a stu-
pendous majority so that it may
amend the Constitution as many times
as it felt the need to do so. Yet, after
the first spate of constitutional amand-
ments, the country is at a standstill.
Perhaps, the government is waiting
to find@ out what would be the final
decision of the Supreme Court on the
right of Parliament to amend the
‘Constitution.

Though in the war with Pakistan
we succeeded in putting them down in
fourteen days’ time, naturally it has
got its aftermath. After the emer-
gence of Bangladesh, it certainly re-
quires a lot of help from us. Two
successive years of droughts and floods
in various parts of the country have
all tended to dislocate our economy.
But, in spite of all these things, there
is no reason why the prices should
rise so high.

There is a basic disturbing factor
which I find today in our political
atmasphere and that is some sort of
stupor, some sort of political inertia
in the leadership of the country, which
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'has got to be changed very soon. It

may be mainly due to the unexpected
vehemence and férocity of the attack
of the reactionary forces ihside the
ruling party. But that has to be
fought out. Otherwise, there will be
no progress in this country,

Meanwhile, the prices are soaring,
blackmarketeers and profiteers are
thriving at the expense of the dumb
and semi-starved millions, The un-
employment position is becoming very
alarming. After every Five Year Plan
the total number o} unemployed in-
tredses four-fold. Yet, no serious
méasures have been taken to face this
unemployment problem in the near
future,

My hon, friend, Shri Unnikrishnan
was maligning organised trade unions
and workers. He must realise that in
no industry has there been cent per
cent neutralisation to the working
class. When the prices soar high,
they also suffer. Yet, they have not
@isturbed the peace of the country.

Look at the plight of the green
revolution. We were praising oursel-
ves that we have passed the corner.
Once again we find that we have to
depend on the monsoon if we want to
give our people two square meals a
day.

Now, the natural resources of the
country . . .

MR. SPEAKER: How much more
time would you like to take?

SHRI N, SREEKANTAN NAIRy Five
minutes.

MR. SPEAKER: You want to finish
now or after lunch?

SHRI N. SREEKANTAN NAIR: As
you please, Sir.

SOME HON. MEMBERS: After
unch,
MR. SPEAKER: All right. So, we

adjourn for lunch to re-assemble at
2 o’clock,
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13.01 hrs,

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

The Lok Sabha reassembled after
lunch at four minutes past fourteen of
the Clock

{MR, DEPUTY-SPEARER in the Chair]
MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS—contd.

MR, DEPUTY-SPEAKER: Mr, N.
Sreekantan Nair . . .

SHRI JYOTIRMOY BOSU (Diamond
Harbour): I have given g Written
notice, Sir, under rule 377. This is
something very urgent. The students
of Orissa have taken a decision to
go for a mass agitation. Already we
have a lot of trouble because it is an
outcome of the Hindustan Standards’
obnoxious article casting aspersions on
the people of Orissa. I want to know
why this Government is not taking
action against the editcr of the paper
who wag caught red-handed sending
news scripts, during the Indo-Pak
war, to a CIA controlled press in
Manila,

Will the hon. Minister try to give us
a hearing and tell us why the Govern-
ment is not taking steps against
Hindustan Standard and the Amrita
Bazar Group?....

MR. DEPUTY-SPEAKER: Order,
please. Now you have made your
point.

SHRI JYOTIRMOY BOSU: I have
not yet, Sir. If this state-of things
continues, then there will be only
national disintegration and not inte-
gration for which this Government
shed so much of crocodile tears but
do nothing.

MR. DEPUTY-SPEAKER; Mr. Sree-
kantan Nuir.
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MR. DEPUTY-SPEARER: I am told
that there will be a discussion on this
....(Interruptions). Order, please.

SHRI JYOTIRMOY BOSU: There
has been a 30 per cent rise in the
duily necessities in the last three days.

st gew Wy worTe : AT A8 dar
TTE WA AT & | AT { /IO §THIA
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MR. DEPUTY SPEAKER: Mr.
Kachwai, I was told that there will be
a discussion on the rise in prices.
That is all. I think you can have your
say at that time.

SHRI JYOTIRMOY BOSU: The
price rise debate is scheduled for the
5th March whereas the Budget is
coming up on the 28th. In that case,
how can this pre-Budget price rise be
covered in the debate
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MR, DEPUTY-SPEAKER: You have
made your point. There will be a dis-
cussion on this. What you have said
has gone on record and the Govern-
ment here has taken note of that.

You cannot bring down prices just
by shouting and raising your voice in
the House.

MR. SREEKANTAN NAIR: ....
. (Interruption).

Order, please. Mr. Sreekantan,Nair.
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_SHRI N. SREEKANTAN NAIR: I
wag referring to the dismal failure of
the green revolution, Now, added to
this is this power cut enforced per-
haps all over the country except in
my small State of Kerala. Our plan-
ners have played ducks and drakes
with the planning schemes and priori-
ties. Whenever there is a crisis, we
adopt a new criteria and a new prio-
rity, so much so, there is no common
trend in our planning methods. Look
at the meagre amounts the Planning
Commission has been allocating for
irrigation and power in my State.
There is a very 'major scheme called,
Kallada irrigation project. It took 12
years now to have a dam and the
entire cost has ‘gome up from
Rs. T5 crores to Rs. 57 crores.
It do not know whether the project
itself will be finalised in another 15
years and by that time, what would
‘be the total cost—I do not know.

There is a power cut in my neigh-
bour State of Tamil Nadu and we are
supplying them electricity at some
risk to us. We would be able to
supply the entire southern grid with
sufficient electricity. They do not go
give prioiities, They go by local and
parochial considerations and if only
they give us sufficient funds, we would
be able 11 give South India and the
rest of the country the cheapest elec-
tricity in the whole world. But they
do not sanction such programmes.

Now_ Sir, at some risk we supply
electricity to Tamil Nadu. But the
Tamil Nadu Government is driving out
thousands of Malayalee families from
Gudalur and they are burning their
huts ang houses.....

SHRI C. T. DHANDAPANI (Dhara-
puram): You should not make that
statement, I can understand a Com-
munist Party member making such a
statement because they want to make
some capltal out of it. We never do
that, On the contrary, we have assign-
ed lands to the Malayalees in the
Gudalur area.

SHRI N. SREEKANTAN NAIR: My
submission is that the benefits that
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accrue to the country should be taken
into consideration and not parochial
considerations should weigh when we
consider major schemes of irrigation
and power.

Then, Sir, we had Monopoly Com-
mission. What is the result of this
Commission? As you have read in the
press, the entire private sector is
controlled completely] by the mono-
polists and we can do nothing against
these monopolists and all attempts by
legislation to control their influence,
power and their expansion have been
all complete failures. Whatever Mr.
Vajpayee may say, whatever the
Supreme Court may say, the major
units in the entire private sector have
got to be taken over. Otherwise we
will not be able to give any relief to
the poor millions of this country. In
the present set-up and with the pre-
sent bureaucracy and the present Gov-
ernment employees we cannot take
over and run the industries effectively.
The principle of hire and fire must
be strictly enforced in the case of all
the public sector undertakings if they
should bring out profitabld returns.
Their performance should be judged
by the results achieved and there
should not be any favouritism or
nepotism.

My friend Mr. Gopalan referred to
the NGOs and teachers arrested in
Kerala. In November, 1972, they
were given interim relief, Now, 85
per cent of the entire revenue of the
State is eaten up by the salary of the
staff alone. Even then we were pre-
pareq to discuss with them. But they
demanded per head Rs. 100 per men-
sum and a new Pay Commission for
the State. For 3} lakhs of people the
State will have to shell out Rs. 35
crores more per year. I would request
Mr. Gopalan to tell us whether he
considers this demand reasonable. We
even offered to negotiate with them
and settle the dispute after the Cen-
tral Pay Commission had published
their Report and the reactions of the
Central Government are ascertained.
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But they want to take law into their
own hands and force Government to
come to a gettlement. Can any Gov-
ernment submit to such tactics?

One point more and I have done.
‘The price-line has gone up and every-
body is suffering. The suffering is
most with the unemployed and the
under-employed. We cannot give the
entire benefits to the salaried class
alone. Government must immediately
take strong and revolutionary mea-
sures to solve unemployment and to
hold the price-line. Otherwise I am
afraid, there will be violent revolution
all over the country and no Govern-
‘ment will be able to stem the tide of
the people. Thank you.

MR. DEPUTY-SPEAKER: I am
told, in the pre-lunch sitting, decision
was taken that speakers should not
be given more than ten minutes each.
I would request hon, Members to
confine themselves to ten minutes
each.

SHRI C. T. DHANDAPANI: We
‘want at least 15 minutes, Sir...

MR. DEPUTY-SPEAKER: If there
is remaining time to your party’s
credit you will get that, but I am
‘mentioning this about others. (Inter-
ruption) I am told,—I correct myself
—that this wasg with reference to the
speakers in the congress benches.

Now, Mr. R. V. Swaminathan.

SHR] R. V. SWAMINATHAN
(Madurai): Mr. Deputy-Speaker, Sir,
our President in his Address
referred to ‘many problems facing the
country. But the discussion has cen-
tred round mainly on the Andhra
question because that is a burning
question of the day.

SHRI S. A. SHAMIM: Andhra is
burning.
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SHRI R, V. SWAMINATHAN: Yes,
it is burning, as my hon, friend has
rightly said. Due to the agitation and
mob violence, a tremendous loss has
been inflicted upon public property as
well as the property of private pepole.
The railways are the worst affected,
and the loss to the railways amounts
to crores of rupees, and the loss to
the public including the farmers,
traders and small farmers has also
been immense and they are finding it
difficult to have their livelihood. 1
understand that the total loss is of the
order of more than Rs. 200 crores as
a result of this agitation. Still, we
have not solved this problem,

As regards how this reorganisation °
came about and how the division of
linguistic States came in, one has to
trace his 'memory back to some past
history. So far as the old composite
Madras State was concerned, if only
Mr, Prakasam, the Andhrakesari, who
was the Chief Minister there had not
beer disturbed and allowed to conti-
nue as Chief Minister during 1947.
the division of Madras State on the
linguistic basis could have been
averted, or at least it could have been
postponed for some time to come,

SHRI S. A. SHAMIM: If the country
would not have been partitioned also,
then things would have been different.

SHRI R. V. SWAMINATHAN: But
due to rivalries among some of the
leaders the division took place. At
that time some of the MLAs there
including myself supported Mr. Pra-
kasam, foreseeing the danger ahead
that there might be some move for
division of the State in spite of the
Tamil and Andhra bogey which was
raised by some of the Tamil leaders.
But later, how the composite State
was divided and the appointment of
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Siates Reorganisation Commission are
known to all of us. One Shri Potti
Sriramulu came into the picture. He
had started a hunger-strike and his
death led to a big commotion. In
fact, same type of burning of railway
property etc., what is happening now,
took place then for two days and this
created great confusion and com-
motion. In the midst of that confusion
and commotion_ the Andhra State was
born. 1 am mentioning all this just
to point out how the Andhra State
wag created.

Then, the States Reorganisation
Commission was appointed. That
commission went into the question in
detail anqg recommended the division
of the Madras State on a linguistic
basis. As a result of that, the com-
posite Madras State was divided into
four parts. Formerly, it consisted of
Tamil Nadu, Andhra, Malabar and
South Kanara, and even some parts of
Orissa—the Berhampore were also
part of the old Madrag State. People
speaking different languages and
following different customs were
living together harmoniously and co-
operated with each other in the
welfare of the State. And the old
Madras State was considered to be
one of the largest and best-adminis-
tered States.

Later, the Andhras wanted separa-
tion, and the process of division
started as a result of the sudden death
of Potti Sriramulu, and the Andhra
State was formed. The recommenda-
tion of this States Reorganisation
Commission was not only to divide
Andhra_ but go to Malabar to Kerala,
and South Kanara to Mysore. These
areas were divided even without ask-
ing. Mr. Deputy-Speaker, we are
talking of integration all the time, but,
it is surprising to see how this inte-
gration has actually led to disintegra-
tion and the splitting up of States.
The people of the ceded districts
known as Rayalaseema and also the
people from Nellore district were not
enthusiastic about leaving Madras
State. They had preferred to be in
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the Madras State, but they had no
other go, and therefore, they had to
agree.....
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SHRI R. V. SWAMINATHAN: So
far as I am concerned, the Minister of
Parliamentary Affairs is here and he
is sufficient,

Even now if Andhra Pradesh is
bifurcated, the same kind of difficulty
will be fact by the people in some
areas of Andhra. The only solution
to the problem appears to me is this.
The Prime Minister should not hesi-
tate and delay in deciding this matter.
I suggest that the Prime Minister
should visit Hyderabad and Vijaya-
wada, meet the elected representatives
cf the people, MPs, MLAs, MLCs and
also the Presidents and members of
the Zila Parishads and Panchayats,
and try to convince them. In case
they are not convinced and if the
solution is only bifurcation, let them
have it. A decision on this must be
taken immediately,

What happened, after the division
of the composite Madras State? The
people who went out of the Madras
State, people of Malabar, South
Kanara and also of Andhra were all
dismayed. They approached Prime
Minister Nehru, They explained their
difficulties to him.

On account of this, a novel idea of
a Dakshina Pradesh was 'mooted, This
was to be of regrouping Timal Nadu,
Kerala, Mysore and Andhra. All these
States were to be united to form one
unit. That was the idea of Dakshina
Pradesh. Pandit Nehru agreed with
this new idea. In fact there were
two or three meetings of important
leaders and Chief Ministers of these
four States and discussed with Pandit
Nehru. We were all happy to know
the idea of Dakshina Pradesh was
getting momentum. They had =a
meeting at Bangalore to give the final
touches. Panditji went all the way
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to Bangalore, We were hoping, that
there would be an announcement of
the formation of Dakshina Pradesh.
But in that meeting at Bangalore the
idea of Dakshina Express was killed,

I know who were responsible for
this, and what happened behind the
scene to kill the idea. Even now if
Andhras and the Telangana people get
separated, all these people will come
back and reunite. They will certainly
get reunited. Even now I want to
place before the House the idea of
Dakshina Pradesh. I will be the
happiest man if we are al] united on
that basis of Dakshina Pradesh as one
unit, comprising all these four States.
‘This is the only salvation; this is the
only solution to this problem. Other-
‘wise, there will be no salvation for
the whole of the South.

I do not know if the DMK ‘members
-will agree. I think they may not agree
with this idea. (Interruptions).

SHRI PILOO MODY (Godhra):
‘They want to rule over the whole of
the south for a long time.

SHRI R. V. SWAMINATHAN: This
is my view regarding this question.

Coming to the next point, the Presi-
dent also mentioned in his Address
about the backward classes. This
community has got a feeling that its
interests are neglected, When we talk
of the backward classes, we all in-
variably think onlv of the Scheduled
Castes and Scheduled Tribes. But
the biggest community with 50 per
cent of the total population of the
whole country, is backward classes.

SHRI K.. S, CHAVDA ‘(Patan):
Only the Scheduled Castes and Sche-
duled Tribes are recognised as back-
ward under the Constitution.

SHRI R. V. SWAMINATHAN: Let
him refer to the directive principles
and article 370 and other articles of
the Constitution,

SHRI K. S. CHAVDA:
Telates to Jammu and Kashmir,
Shamim’s State.

Article 370
Shri
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SHRI R, V. SWAMINATHAN: Let
him refer to the Constitution. This is
also referred to there (Interruptions).

So far as Tamil Nadu is concerned,
more than one-third of its population
is backward classes. They were all
militant people in nature and took
active part in freedom movement.
Most of the people of this community
were treated as criminal tribes and
kept under Criminal Tribes Act during
the time of the British Government.
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Now, after Independence, after 25
years, this community of backward
classes has got a feeling that their
interests have been neglecteq and
the fruits of freedom are being® en-
joyed only by the forward communi-
ties, and by some privileged people. .
I do not know whether the Prime
Minister is aware of the fact that a
large section of the people in Tamil
Nadu and also in other parts of the
country are suffering and they have
got a feeling that their interests are
not being looked after. I appeal to
the Prime Minister to look into this

matter.

Finally, one worg about the power
crisis in the country. It seems that
the power crisis is an all-India phe-
nomenon. But, so far as Tamil Nadu
is concerned, there is an acute power
crisis—a kind of power crisis never
happened before. The State Govern-
ment have imposed a 75 per cent
power cut. When we ask for some
help to supply some power from o’gher
neighbouring States, they do not give.
We are talking about integration, but
when we ask Kerala, our neighbour-
ing State, for some power, they say,
“We cannot give you,” and treat us
as if we are all aliens and as if we
all belong to some foreign country
like Malaysia or Singapore. The}j do
not consider that we are all Indians
This is the position.

Now, on account of this . poyer
crisis, our agriculture and industry
wil] suffer. The progress made so far
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if the field of industry and agricul-
ture would be retarded. The Cen-
tral Government cannot escape from
its responsibility for this power cri-
sis and particularly in Tamil Nadu,
because the delay in commissioning of
the Kalpakkam Atomic Energy Plant.
We have been made to understand
that it would be completed within five
years, but, still, it is dragging, When
it will be commissioned we do mnot
know.

“What about the Neyveli complex?

MR. DEPUTY-SPEAKER:
hon, Member’s time is up.

SHRI R. V. SWAMINATHAN: 1
will flnish in two minutes, Sir. The
Neyveli complex is limping anq not
«producing sufficient power., It is suc-
cessful in incurring continuous loss;
it has been incurring a big loss year
to year. Each year, they are incur-
ring a loss to the extent of Rs. 10
crores to Rs. 15 crores. What is the
reason for this? We do not know.
Sir, the installed capacity of the Ney-
veli complex is 600 megawatts. But
they are producing only 250 mega-
watts. Who is responsible for this?
It comes under the Central Govern-
ment.

The

All along we were depending on
hydel power. Now, due to the vaga-
ries of the monsoon, we cannot de-
pend upon hydel power alone. We
must create atomic power and ther-
mal power. The Central Government
shou'd come forward to create ato-
mic power in the coastal areas of
Tamil Nadu: one in Tanjore and an-
other in Tuticorin. There should also
be one thermal station in Madurai.
These are important. I feel that this
is the responsibility of the Central
Government, and they should come
forward to solve this power crisis.

MR. DEPUTY-SPEAKER: There
are 24 minutes for Unattchey Mem-
bers. I have four names here, of
which the first name is that of Mr. S.
A ‘Shamim.
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AN HON. MEMBER: He has in-
terrupted so many times. (Interrup-
tion).

MR, DEPUTY-SPEAKER: Order
please. Will you allow me to regu-
late the proceedings of the House?
Kindly sit down. I am drawing your
attention to the list of Unattached
Members, and 24 minutes are avail-
able for them. The first name is that
of Mr, Shamim. What I am going to
say is that Mr. Shamim should try to
be considerate to the other friends
by taking only 10 minutes so that
some time is left for otherg also.

SHRI S, A. SHAMIM (Srinagar):
Mr. Deputy-Speaker, Sir, let us thank
the President for the speech writ-
ten in his name by a few bureau-
crats, approved by a few autocrats
and applauded by a host of turn-
coats.

The President delivered his speech
with great vigour and gusto, and we
must admire his performance. Un-
fortunately, he referred to everything
under the sun excepting the most re-
levant and distressing features of our
political situation at the moment. He
referred to Andhra in passing with-
out indicating as to what is the solu-
tion which Government intends to
offer to this burning problem. It is
unfortunate that he did not analyse
or he did not even hint at the climate
of violence which is generated in this
country and for which one party
alone, that is, the ruling party is res-
ponsible. The sheer logic of the
way Government of India is behav-
ing has created an impression that
this Government which was brought
to power by a massive mandate un-
derstands only one language, the
language of violence. Violence does
not erupt for nothing. 1t is not that
people are seizeq of a mad instinct to
destroy property. What happened in
Andhra? Andhra wag peaceful. Six
months ago, an objective situation
existed there. The Prime Minister
and her colleagues with their prides



281 Motion of
and prejudices did not want to re-
cognise the realities of the situation,
That is what has given rise to such
vast destruction of life and property
in Andhra. It was a French student
who said a few years after the dis-
turbances; we had to burn a few
buses anq buildings so that they
should take notice of us. This is ex-
actly what the Government of India
is telling the people: we will not lis-
ten to you howsoever reasonable and
justified your demands unless you
destroy railway coaches and buses and
buildings. Every time there is an
abatement of the movement in
Andhra Pradesh, the Congress lea-
ders come out with the statement that

the movement has fizzled out because .

there is less violence. It is the Cong-
ress Government which has lent res-
pectability and legitimacy to vio-
lence. It is unfortunate that the Pre-
sident hag not referred to it.

In this context may I refer to the
State of Jammu and Kashmir. There
is a conspiracy and silence in every
corner as far as the State of Kashmir
is concerned. Neither the Members
nor the parties in opposition nor the
ruling party mention Kashmir, the
reason being in Kashmir there is no
violence. There has beep a very
healthy, significant historical deve-~
lopment about the situation in Kash-
mir. We thought of a final solution
to the problem of Jammu and Kash-
mir when we were talking to Mr.
Bhutto of Pakistan. The Jan Sangh
made a hue and cry of the final solu-
tion the Jan Sangh did not understand.
I did understand. The final solution,
not vis-a-vis Pakistan but a final so-
lution vis-a-vis the people of Jammu
and Kashmir. The fact has bee, re-
cognised that the people of Jammu
ang Kashmir are not as happy or
satisfied as they should have been
and it was understood that a dialogue
would gtart with the accredited lea-
ders of Kashmir anq this problem
would be finally solved. A dialogue
did take place and Mrs. Gandhi after
having met Sheikh Abdullap talked
of opening g new chapter. But that
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new chapter is a blank ang it has
been a monologue that has been go-
ing on. Sheikh Abdullah and Mirza
Beg have made their position clear;
they accept the reality of accession
and the finality of accession. There
cannot be a happier news for the
country than this. What hag been the
response from the Government. The
respohse has been this. This Vice
Chancellor of a University, for whom
I have great respect, has been allot-
ted a tutorial; he would take a tuto-
rial period with Mirza Afzel Beg and
Sheikh Muhammad Abdullah. The
Government of India does not even
recognise the fact of dialogue why?
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The most popular, accredited leader
of Kashmir says: I have to accept
the reality of accession; T say that

Kashmir should continue to be part of
India. But there is no response be-
cause there is no violence in Kash-*
mir. If tomorrow there is violence,
the way we have in Andhra, Mrs.
Gandhi and her colleagues would sit

up....

‘ SHRI PILOO MODY: The move-
ment in Andhra is not violent ....
(Interruptions).

SHR] S. A. SHAMIM: Whether
it is the CRP people or the police
people there, it is for Mr, Mody to
judge.

SHRI PILOO MODY: The only
miscreants in Andhra are the CRP
and the police.

SHRI S, A. SHAMIM: ....And @

few who are not interrupting me. It
was imperative; the Government un-
derstands only the logic of violence.
Unfortunately for us who are in
Kashmir, there is no railway property
to destroy. Railway has been ex-
tended upto Jammu and the Jammu
people are not interested in accom-
modating the leaders of Kashmir. It
could have been very good news for
the whole of the country. I do not
think that the situation will remain
at it is. The possibilities are that
the people of Kashmir will get ses-
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tive. The Government of India does
not understand the language of peace-
fu]l dialogue and has more or less
shown complete indifference to all
our leaders have been saying. 1
should like Mrs. Gandhj to show more
of courage. It is all right, Mrs.
‘Gandhi has prestige, pride, everything.
But it ijs not greater than the coun-
try’s prestige or honour. Should we
not solve this problem for all times
to come? This is the most auspicious
occasion and it is time that Mrs.
Gandhj starts a dialogue at her own
level. Non-political Vice-Chancel-
lors, however well-intentioned they
may be, cannot solve a very knotty
problem which has resulted in a war
with Pakistan. The situation in
Kashmir appears to be very peace-
¢fu] and normal, but it is not so nor-
ma)] and peaceful actually. There has
been talk of separation of Jammu
from Kashmir. Separation of Andhra
is not going to be the last. There are
people who are deeply interested in
upsetting the conditions in Kashmir.
They have been talking of bifurcation
-of Jammu and Kashmir. The author
of this theory wag Dr. Karan Singh,
who happens to be one of the impor-
tant Ministers in Mrs. Gandhi’'s cabi-
‘net,

I am glad Mrs. Gandhj is in the
House and I want to repeat what I
said earlier. The dialogue going on
‘between Sheikh Abdullah and Mrs.
Gandhi’s emissary ghould be taken
up at the level of the Prime Minis-
ter and Sheikh Abdullah himself.
‘This is very happy news that Sheikh
Abdullah has recognised the realities
of the situation. I have a vested in-
terest in this because I have contri-
buted my bit in making the Sheikh
realise the realities of the situation.
After all, what is he asking for? He
is asking for nothing more, nothing
less than what hag been given to him
by the founding fathers of the Indian
Constitution, namely, internal auto-
nomy within the framework of India,
within the Indian Union. India js a
vast country and the people of Kash-
mir acceded to India in spite of the
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fact that Pakistan was coaxing the
people of Kashmir with Quran in their
hands and trying to persuade them
througn religious bigotry and senti-
ments. We should be given credit for
it. Our act of faith should be recog-
nised and we should not be treated
with contempt. Mrs. Gandhi has
shown courage. But courage has no
boundaries. Every time there js a
new challenge, it has to be met with
courage. Mrs. Gandhi must realise
that this opportunity may never come.
You can today ignore Sheikh Abdul-
ah but once he is no more on the
scene, the new generation will not un-
derstang the language of secularism
and the language of Jawaharlal Nehru
and Mahatma Gandhi. It is high time
vou made use of the man who has
fought shoulder to shoulder with you
in the freedom struggle. You are to-
day sending an SOS to Mr. Subba
Reddy, you are inviting him, pocket-
ing your pride because he is threaten.
ing to create havoc if Andhra is not
separated. You only listen to the
language of threat. May I remind you
that the stage hag cocme when we
shoulg understand the language of
peace angq understanding. I will be
grateful to all the leaders of the op-
position also if they break this cons-
piracy of silence ::nd speak out the
way they are speaking about Andhra
and Tami] Nadu and other States.
Simply because Kashmir has be2n
given a special status, there is this
conspiracy of silence. It is time the
people of Kashmir are taken into con-
fidence and they are given a represen-
tative Government. I must take this
opportunity of expressing my grati-
tude and sincere thankg to Syed
Mir Qasim, the Chief Minister. He
has really broken new ground and
tried to normalise the atmosphere.
For the first time in the history of
Jammy, ang Kashmir there were fair
and free municipal elections. What has
been done in the case of municipal
elections, I am sure, will be done in
the case of Assembly elections. And,
let us hope there is going to be fair
and free election for Parliament also

in Jammu and Kashmir.
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With these words, I would like to
conclude by saying that the people of
Kashmir are looking forward to a
fruitful dialogue between Sheikh
Abdullah and Mrs. Gandhi.

SHRI T. BALAKRISHNIAH (Tiru-
pathi); Mr. Deputy-Speaker, Sir, I
rise to support the Motion of Thanks
to the President for his address. The
President has touched variows points
in his address. The main objectives
of the Fifth Plan are the removal of
poverty and attainment of self-reli-
ance, establishment of a democratic
political order and removal of dis-
parities. There will also be removal
of regional imbalances ang develop-
ment of backward areas and improve-
ment of the conditions of the Sche-
duled Castes and Tribes. Once we
attain these objectives we will achieve
progress.

Here I would like to state that I
fully disagree with my hon. friend,
Shri Shamim, who said that violance
is going up in Andhra Pradesh and
the Congress Party is responsible for
it. I fully disagree with him and I
say that it is an incorrect statement.
It is not the Congress but RSS that is
responsible for the violence.... (inter-
ruption). I come from the Andhra area
and I represent the Scheduled Castes.
I know what is going on there. I
Khow the position much better: tham
many of you here. I have seen what
is exactly going on there.... (Inter-
ruptions). Shri Eswara Reddy made
a provocative statement. I do not
agree with him. This is how they
precipitate the matter; this is how they
magnify the matter. Shri Eswara
Reddy says again and again that this
movement is backed up by vested in-

~ terests. That is totally untrue. I
congratulate Shri Swaminathan for

~having said that ah early solution
shoulg be sought for this problem. He
is my mneighbour. He has come
through Andhra and he has studied
the situation. Therefore, he has given
the correct version.

3441 LS—10.
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I need not repeat the whole story
as to why this agitation is going on.
Somehow or other there is an agita-
tion, because the people of the two

286

" areag do not want to live together.

There is ill-feeling between the peo-
ple of Andhra and Telengana region.
The people of Telengana feel that the
people of Andhra have come to
Hyderabad to exploit them. So, the
people of Telengana region were given
certain rights, known as Mulki rule,
which will expire in 1974. In spite of
all those safeguards, they were not
satisfied. In the Wake of the Sup-
reme Court decision on Mulki rule,
the Prime Minister gave a formula
which was not acceptable to eithet
Andhra or Telengana region. We
could not expect more than what the
Prime Minister has given. As the
Prime Minister of the country, she
could not give a better formula. But
the people did not agree to it. There-
fore, this movement was started, first
by students and, later on, by the
NGOs, doctors, lawyers and other peo-
ple. As the members of the Cong-
ress, are we to remain passive specta-
tors to this movement? I know that
the Swatantra Party, the CPI and the
Independents want to take advantage
of the situation, want to exploit the
situation.  Yet, it is impossible for
them to revive their parties there. I
am gsure that the Prime Minister will
meet the just demands of the people
of both regions, because the Prime
Minister has the interests of the
peonle o+ heart.

This is a movement where people of
all walks of life have taken part. The
intelligentsia of the society have taken
part in this agitation. If the lawyers
do not go to court, they will not get
any money. They will be the losers
ahd yet they are participating in the
movement. Similarly, doctors, tea-
chers and all the other people be-
cause there is a grievance amongst
them that they want to separate State,
whether it i8 good or bad for them.

In this connection, I may say, as
our Home Minister has rightly pointe
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ed out and as our prime Minister has
also rightly pointed out sometime
back, this Andhra issue is entirely
different from all other issues.
The people say that this
will have a repercussion in other
States and in other areas. But that
may not be correct because Andhras
have got their own history behind
them; they have got their own sep-
arate language; they have got their
own culture and civilisation, There-
fore, they had a separate State. Those
who have studied the sovereign theory
of politics know very well under what
circumstances a State can be formed,
what is the formula that we cah apply,
what is the process that we can apply
and all that. If any society has got a
language of its own; if any commu-
nity has got its own civilisation, cul-
ture and history behind it, it can have
a separate State. We have got all
that.

We have got a contiguity of four
districts together. We have got a

language; we have got a civilisation

and history. Our Andhra Kingdom
was there; the Andhra kings ruled a
certain territory from Vizag to Chit-
toor and Rayalaseema. Therefore,
we are together and we want a sep-
arate State. There is nothing wrong
in that, This cannot be connected
with other problems in other areas.
That is why even a Member of the
States Reorganisation Commission,
Mr. Kunzru and some other eminent
politicians of the country have recom-
mended for a bifurcation of Andhra
Pradesh into Andhra and Telegana.
They have not referred to other areas.

With these words, I conclude.

ot wrfira siat( wEaT) ;oS-

tqe wiew, wgmign Tegufa, A&

sifrarey qr oA T A T WY

o AW & AW FE TH N gwend

© fagure ¥ gy ogy § g2 o feafa
TARA T W

FEBRUARY 26, 1873  Motion of Thanks on 288

President’s Address

IqreqH WK, TF M A g@ o
feafa & wor  FOE a0 Wy
TF GO FT TR QAT i e @ &
LY Qo #Y $1E sqaeqr aff &
TS TR 3 ot 58 THTC ¥ sqreqr
A & fau ¥ e A AR X
o wRw Afifee w1 & W
T IT HaAl A AT HEU AFW A
fre¥ gy wrafarY f=r § S wgw
&a §, gt vew ad wgfee a1 wfa-
qhe dqar o g Ak & da A
o & wgi frerax &% axt & gur aw
WY THIAARTTN TES-
T AW RE T dAw AWAAE
ST HATS ¥ 977, AT AN g
ayd § ot Y aegd § 99 & v
e Aal A gad 7 F ¥ e wa o
FANGEEAFA N i e
g9 w4w A wadm oegefa A A
¥aw o v faar & Afer wrf QR
AT 3T #IW 95@ 9@ WTT
THFTT T Y qTHIC G0, q9r &g
TR A Tt g X wgar g
¥ e sl g ary dar § agi
T HATY FT WX MR A AT
o fm & qra gy a1 3w § we fd
& v g, A WA I {4l § qg=ar
I wgi f st A v wfe g
oty TEaId N aw A n
# & o & ok ¥ quwar § ¥
*7 ST a1 9 91 am, qrena av
ol & afy ot wY aay A fear an
wwar ¥ ¥ g e oo A ¥
g qf WF arzAl w1 faww 1
grow frar ord | gw @ww fredY
T FrEmfemraragar § N fx
qF AR AT A% 99 aear g Aw

Ia® qra fedr B odw, feft B
fardx & foreft ot o & ol @Y W
wr foer avaTd ) W AP W T
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AT\ AW W K ArAGEEAT @
agi 9T ¥ gATC AT AT gL AFIY
FY FTH I AAAT AT & A I W
FETJUTIWEF Q& A AT
feafs aga wilx § sk g R W@
[THT Y TUT @A #T qATVHAT & |

IET aF ATH TIW I G A
A &, gt qw & foafd @
Y Y auad € ae Wi
+% 93W & IR F AR AW faE ¥
agt % & awwar § o9 A9 &, wiw
AR AT A wedt Aot &,
wrar & Al e afer ag F
wfafafa, v = & o AT o @@r-
w I & a3 wfafafu Y 923 & aw
1§ s A frgw i gwe
FY weFE W@ 9, T gA-ATET
FIAT MG, TAE FOE G 4T AW
& & A1 o war § s
ad | ¥ ewmar g fr g o
TATAE L AT F Iwar A qraAT
st @Ar Tfgg i S 9wAr &Y
WTEAE g A & fagsfa § i agi
o s AT A N aw A &
THRAT § a7 TET gEr Anfgw  fray
fEwm agr A Ewe ¥ O @
oot F qm mA ¥ fowad @
ot wgt e @, w A g
AR CF AR FgEL AN T®
SEREA F WEA & g W §
TF I AG W qwEAr g
S Iawr e ¥R & fau ¥ 9rgar
g Jawr faqrm feor s e
QET F7AT FAfga HE AW Ffga A
)

e ar AW a8 wE & R ogw
2w ot S AwTd WY QT HA W AE-
g WY FW AR A oW FE R
I ¥ Ay g Ty qw ¥ oAAy A
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Ut g A AE ] | e
fareae 41 & e FC aF TgAT A9
wmrerd afewmsr g wEA TH
2 a1 3@ Aw AT gAY T QA ¥
HEITATT & JUHT AFAT HTATIF ERIT |
oIS OF HETW uEdt R R et
T g A g, TR A feeeht &
@R AW AT 9 F q@ A
rd, ot og Iawy foraa A e
taw T fomEg & Jawr w1
N Fm P A TFaT | =T AT
1 Y feafa § S99 weeTnT T Wer
am FAE, M ﬁfw&w&w’m
WA § A WL wuA wow
9T 9T AT § WX IAWT FAA FEAT
W@FATH A 1 Tg WA a9 aF
AT AL g aFar § wafw 5 e
T dqg ¥ Nt ot Fraw wamefy & Iy
Foif § qIER T FOAT AT

wETafgw wafa A d wod afa-
wror ¥ dw & w09 fred g, S
& T ¥, arew¥ gfom  sfgafaqy
F X ¥ wEY FYE Jeaa Y vt & orafr
I dft @ A ¥ gfy oA
31 ITR a8 T T@mar § fe s
aw ¥ gfom, wftanh i foed
gT AR & fog ORI AT ¥ QX waw
IM A1 G & foAd qrarg ¥ T fam
R frasfrm e o ar:
ot forprad wrelt @R &0 wH A
guTed, FE ¥ A AR wH ¥
qfa & qafua fowmd arh QG
Tregafa AN F T AqET & AT HoArE
o gAY Frar &

o AA F J & A&y ot
FgAT AEM | wrfeErh i fasE
gu &t # Iuhr-gEl @Y g 9 @
) ar gum dfzagR e @
¥ 3y fr s §, g @ o
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" [sft wrireg waT]
wawal § Afes o fed gu A &
a8t ¥ fag wrf IO A AT g
s o1 @ § 1 aft g® wEe
Y Aroerd I oY S & @ A
wratfaa g fraromar 31 & gawar
g af ¥ 3w § @war @Y @, W
AL # auAE 9T g, dAw AT
¥ T8 A fex wgx W wrw QA A §
# g% qgfaa &7 & w1 FTAT AT )
T # feafr ag & fr fred &a
# ®r€ SOW-EE G @ W @ &
F FaFT VI AT FT Jood HAT TNZAT
g 1 # wex W & QT § | A TG
& fawer gar e g7 fe wfe-
T A ) . (V) | fare gt
ot q@ @ /a &1 Fwgar g
for I &FAT T JFT T A A7 FA-FTEAR
a0t gaaf IRw g, T
Iad e ok A g W qfw @
IqTs; ¢ Foad 5 @R e Sae-qiger
T 9%, 97 fUe¥ gu dat & swr-ad
AN AE, A IR T S e
A, X ATEA T A ATfE qgh F
&R # 79 7T G, gav fea @,
QT A 7% W wawar # gX
& FAAAT ATE AT qH | 7T WeAS
F GG TN AX FY qGgT A
I L FIC AT ATEATE |
ot §eT I (F122) - wsmw, wE)-
7q, & Ffeez aga #Y e qEd F
ATX IR QAT BN gT W2 Wer AQr
qX FEAT wgar g 1 fgmgem ok
qffa ¥ @ X S T w=g
g =feg Sa3 fawg & & wwwar g
IR wRT F weAsiw A9 &
WX FEFAT . TE Y | ¥ A wurA
wefr # g wwfwy fF ofeeaa ¥
o fgrgea w1 9 v 2w v
- JEAY g v &Y T A e
ot wfgy | feen TRR § g
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qrfeear & qre faear &1 g9 ST
a1 Ffer & wamar g gewr fawmR A
g fow aw@ #r afrm Fr Tifge
ot 3g Hfirw A #Y 7€) g wfE-
WA ¥ a1q ¥ fAaar 7 grg s
t @ fseam garw fAd gm s
®r§ Qa1 F1H gAY A ¥ AL QA
fge sfe o & arg fag &Y g=o1
FfmzHosmr e sfreg @
afer wHF AR T g T30 Ao
Hlo & FFaX FFTT AWM HTHIE feAr
& fog wiforw =1, & wwear g ag Wi
F I ¥ OF AH AU FTE gHT R
Y fF g7 # 9 FAT Anfge ar |
HAT o Qo Wo § F(TT JaT HIT
foed % g8 fam @ S @1 FE A
Al ot w@ifs  Ifr F 2w { arer
m #1 fegamew e &, A W
qiffea™  AEY FIET HI T W B
#ie faem § 3@ 3 & oIy a1 wrg
safe #7 arq Ag 9T | T 71 56
fat a@ 47 @ Tfgg v AfEw
T & qTE ¥ Jo THo Hlo F A=A
T AW &Y e fearr & forg wfre
T F g0 T NIRRT ¥ A1q WA
w1 fFar &, o % gw #r A w0
anfEg a7 | T Tar GFA AGT
R fafrmam 6 o aree A ofs-
W F &1 g mivq Ui T a6
¥ "R TF ax mia § S ar
W, qrfsea 2T arer 3w fre #3
Tq $fea wawidde # 937 & TR
TS T GHT & | w forg A X
gAfw wwfafe ¥ faa Fxofotto
FATEY I @ W A AT A w7
@ﬂl’fomfo mommi’«ﬁ'(
qR Jaugrdi & T ger a9,
forg #Y gw 7 7 /= o) A FIw
e garar @ & da &A1 9%
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g e g d 1 offem o
aww @ & fF @ g SR gHe
O 9 WG qg9Hd @1 § F
qIfEaTE  gW 9% 94T O, IFT FY
FtgaR § wwT §, W% & Wy Efea
F@ ¥ fag woar qar swfe w7 @ §
feafisawmas R E Tm
grady Wi faeary § fF @y W
oz T3 Y E 1 AfET aeaa ®
FROr ag & fF w0 ®o AT R WA
FRE fRad@dgardr Faarg
qUAt o W g1 & wwEw &t ¥
FEM @ e wET W@ F A
Fgy & @ fegem sk @ifeeae
A o &Y qw , wrd W€ & 1 g
w@T 9T faar & weax 11 I1fgw )
AT GHIX IS WIE HAT AFTT a7
Ay & A A g A oam@ @ g
15 hrs.

AR TG 90,000 Y S HEY
@ U § I & X § aga & Iwear
¥ @A wifew fF e F 3w gw B
foa frg ¥ 3@ ®E ) afemm
F ATl § Y QeafewrAey ww
% 20 ardw ¥ femw Tgwm| §
WY A FEA QT RN OF WRT w
TARNTNAIIRFAG & @
Fgur @l T E | R F
TG A fFRT & F1TE TR@F
FETR & a3 w2 @ ¢ 6 i fggemar
AW F @R ag AT & faers
¥ wfm e fawrs Qe feen
9T FT @I & o 1 g7 B mAET ¥
s W ifge | & R Ay q deEw
sifaw gfie & gart fag @ga @3,
ggu § afF S F sufaa @ §
TR ow & F 8 A\, T At
Wt AT wrd A i, TR o =
WRARE I A Afar gk faeme
TWEH N | frr g ¥ a@am
T QR § fr oww gk far qEd
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* gATT afq sma, R 39 w7 @wE e
4, AT gardr aorg ¥ I Y mrwney
TT At fe @ & o @ aog ¥
Fgme faet A RE gl
i dwme gfic ¥ Twd &, dfew A
T swrr Wt @ s udw gfe @
FIR I3 7T gFafmfean gfee @ dam
arfen, sl @T 9T & gueqr
N dEaT =fgg | R W W
TE ¥ AET A v« wrE) § wig
T AT WK AEL FT L 90,000
Y F a1 A €597 Q@ | WK A
RN HFE 9T AT ST &Y i 4T AGY
| smA g ST AT 9§,
T7 F 7 gfaar & | gafae afeeam
F ot A W, WX @ T
TR AT § 97 N | g QN
o # @ifeg | T @ R A
Sl

st fatr fag o (vdm): 0%
afeea™ oA § ar gfeq qifear-
¥

SHRI S. A. SHAMIM: For a change
somebody is talking sense from the
opposite Benches. This shows how in-
dependent could Members of Parlia-
ment be. Thisis a tribute to the
Indian Parliament. So, there should
be no aspersions. Let not anyone live
like a Pakistanj agent. The insinua-
tion is being made that this is the
Pakistan Assembly.

AIHETZA : LT &L I q
¥ faq we U &, IElaSy & R A
T E | T AR WERAT AT g Ay
R w9 X & T W FR EIEF
FW | AT gH T F qT § wfrar
¥ AT AET | ST W R T
or 7 T T F WG A g A
W & 7 N oige e W
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[ = wwtdy ]
s me Wi | trar
Mg ¥ o adt WA Fw
1T | &g Efea w Rovw § S 9w
] qTAATIEN | FE LT T AR
72 faet T arar FL {E AT @A
gy & f o aF i 2w B foerss
TE FU aq qF AT A F 4, W R
FZd & 5 99 a% a9 T8 T A T
fEEa Al dGT 1 AFHFIRH
wifem M A A T E G
T Ew & fF qw e & e
qZET ¥ Y a| @ & fAu q@
TRy, 59§ A o ad g if
E g e Afeew mgan @ g,
TR I AT FTF A1 IAH Afe-
i fae oo, ag @ g F
TF I A ur  Afeedwww fom
JraT | sEfee ae A At fE
wE YT AR 7 FE R T e
F a9 &3 ¥ 9 F¢ | TiEEE A
Far AR fgge A S Aw o
qan g A &1 wfemm & oag
waer &Y A GreeT Frfge o arfeeare
& faeez g &, faeee sy arfeeama
aft & afsmm & Smar wew g
I AT A IaT AT E | A9 9
g

K eefa A& wg
fr av act Tz & fawfas ¥ S=i-
T B woy wfowmer § A S
graw gfmi oF o A aww
R, fava & oF aeER O wifen,
H A€ v Arfew | wEfy o A
o dfmar g Y dyw fear av
WAyt Fa dfrgn =
WHAT Aifge | W owesl ¥ oAy #
T T §HIT FIATE |

ot wfe o (2feor faseht)

, AT ag v ¥ =fevry faarc §

T & frarc agi &
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SHRI S. B. GIRI (Warangal): The
President’s Address did not contain
any reference to the demand for a
separate Telengana. For the last four
years, the people of Telengana have
been agitating for a ‘separate State,
and it has been proved amply that the
Andhra rulers have looted the Telen-
gana people, and I would like to quote
here what has been writteh in an
article by Shri P. Venkatasubbaiah, an

hon. Member of this House. ...

SHRI S. A, SHAMIM: The hon.
Member, Shri Shankar Dev who has
just finished his speech is being crused
and pressurisedq right here in the
House by the Deputy Chief Whip of
the ruling party that he should not
own his speech. This is not fair. He
is gesticulating and threatening him. ..

MR. DEPUTY-SPEAKER: What is
the matter with Shri S. A. Shamim
today? He just jumps up on ahy-
thing which is not before the House

-and starts speaking.

SHRI S. B. GIRI: This is what Shri
P, Venkatasubbaiah has written:

“The Gentlemen’s Agreement of
1856, when the two regions were in-
tegrated (the States Reorganisa-
tion Commission recommended a
separate Telengana State), was in-
tended to be the framework for
progressive integration. During the
past decade, a feeling had develop-
ed, rightly or wrongly, among the
Telengana people that the Gentle-
men’s Agreement was honoured
more in its breach than in its im-
plementation. These feelings Were
fanned to an inflammatory ang ex-
plosive level by the attitude and be-
haviour of some of the Andara
officers in general, and the actions
of some of the political leaders in
particular, who were oblivious of
the effect of their actions and utter-
ances on the minds of the people of
Telengaha. It is unfortunate that
politicians allowed themselves to be
guided by personal equations and
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desires to settle their scores with
their adversaries rather than with
the broader interests of the State”.

This has appeared in an article in
Round Table. This is what my friends
of the Andhra region have said. For
four years there has been no adminis-
tration in Telengana; for the last four
months, this is the position in the
Andhra region also. People are agi-
tating for a separate State. This im-
position on the Telengana people even
before the formation of Andhra Pra-
desh by Pandit Nehru and the Central
Government was rejected by the peo-
ple. The Telengana people refused to
be part of Andhra Pradesh because
they were afraid that they would be
treated as slaves, as colonial people,
by the Andhra rulers. This has now
been proved. In spite of the vedict
given by the Telengana people in the
mid-term election in 1971, in spite of
the Indira wave, 10 members out of
the 14 in the Telengaha region were
elected to this House on that issue.

That mandate should have been res- .

pected by the Indira Government, the
Congress Government, which believes
in democracy. On this basis, a sep-
arate State should have been conced-
ed. But it hag been denied.

Today also thousands of people are
on fast, hunger strike in relays; thou-
sands are courting arrest. The NGOs
and the working class are also on
strike. For the last 70 days, the
NGOs are on strike.

The Communist Party of India hus
dubbed this movement as a movement
of reactionaries and landlords.: In
whichever movement the Communist
Party is not there, it termvs all such
popular movements as movements of
reactionaries and feudals. That is an
international slogan with the commu-
nists. Today, the working class, the
middle class, women and the students
are all in movement.

SHRI PILOO MODY: Led by the
Swatantra Party.

the President’s
Address
SHRI 8. B. GIRI: The Swatantra
Party came into it in December.

SHRI PILOO MODY: In October.

SHRI S. B. GIRI: The Jan Sangh
alsp came very late into the field.

All these leaders were opposing it
before. But now they have realised
that this is a popular movement re-
flecting the popular demand of the
Telengana people and the Andhra
people. Just because they have start-
ed supporting the movement, just be-
cause it is supported by the Jan Sangh
and the Swatantra Party, it does not
become a reactichary movement. Even
the Congress members from the
Andhra and Telengana regions are
asking for separation. They are not
kulaks; they are not reactionaries. I
do not think those people who want
integration like Shri Raghu Ramaiah
and Shri S. B. Pattabhi Rama Rao be-
come progressive because of that.
This is the malady of the Congress
party in this country.

The five-point formula incorporated
in the legislation has been unanimous-
ly rejected by both the Andhra and
Telengana people. That being so, !
do not know what is the sanctity be-
hind that legislation. Therefore, it is
better, if the Government of India
believes in democracy to take the
right step towards bifurcation. But
the Congress Party is converting it
into a party issue. It should not be
made an internal Congress party issue.
This is a people’s movement. All
parties are concerned with this issue.
Whenever the Congress people are in-
volved in it, the Congress party and
the leaders of the Congress party only
think in terms of the Congressmen.
It is a wrong attitude and it is not a
democratic approach of the Congress
party and the Government of India
also. If this type of attitude conti-
nues, I am afraid the people will lose
‘faith in the democratic approach and
democratic agitations, because the
Telengana people were agitating for
the last few years, ang they wﬂered;.
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the CRP killed them like flies; in the
Telengana situation, thousands of
people were put into prison, behind
the prison-bars; thousands of people
were beaten; thousands were fasting.
That is what has happened,

Now, when the Andhra people are
agitating for separation, the same
thing is going on. The CRP and the
military are responsible for the situ-
ation, and not the people. There is
always the provocation by the police
and the CRP; but it is said that the
people provoke them, and o the CRP
and the police are sent. This attitude,
and these tactics were adopted during
the regime of the British imperialists.
They provoke the people and whehn
the people resist they immediately
shoot the people like flies without
any respect ‘for human lives.
Tha¢ is what is happening. The actual
movement in Andhra Pradesh is led
by the Congressmen who have been
recently electeq in the mid-term elee-
tions on the slogan of Garibi Hatao
by the Congress party, under the
leadership of Shrimatj Indira Gandhi,
and yet, what is happening is when
they ask for separation, they are dub-
bed ag landlords kulaks, and reac-
tionaries. That is the whole tragedy.

I therefore submit that if this ma-
lady continues, I am afraid the people
of this country will lose faith in de-
mocracy. Those who have faith in
democracy will not tolerate the at-
titude of the Government which kills
the people and tries to suppress
people’s rights. How long can the
Government suppress the will of the
people? It can suppress it for some-
time, but not always. What is happen-
ing in Telengana. Telengana has not
been mentioned by the President in
his Addresg because the people are
peaceful. If there is no violence, you
say that “we are prepared to consider
it” This is what is happening. This
Government speakers in two voices. It
pursues double standards. One stan-
dard is, “even when there is no vio-
lence, we will not care for the people
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in gpite of the non-vioient struggle”.
The other is, when there is violence,
the Government says, “Stop violence
and then we can discuss.” This is the
attitude of the Government.
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MR. DEPUTY-SPEAKER: I think
you have made your point quite clear.

SHRI S. B. GIRI: Ultimately, I ap-
peal to the Prime Minister tp imme-
diately carve out a separate Telen-
gana are allowed to decide their fate
its freedom and the people of Telen-
gana are allowed to decide their fate
on the issue of separate Telengana.
That right has been denied to them
for the last 18 years.

Now, Telengana has been suffering
for the lasy five years without any
drought relief. We have had no rains
and Telengana has been completely
in the grip of famine and drought con-
ditions so far because there ig in effect
no government for the last four years.
Nobody takes any interest because
Telengana together with the Andhra
State is under President’s rule. Just
as the Government have sanctioned
four railway lines to Maharashtra as
a measure of drought relief, so also,
the Government should concede im-
mediately as a drought relief measure
at least the two small railway lines
for us. One is from Bibinagar to Nidi-
kude, and the other js from Rama-
gundam in Karimnagar district to
Nizamabad. If these two lines are
given, at least to some extent the
people wil] be benefited.

About the Governmeni's take-over
of the wholesale trade, while I am
not opposed to it, in the present situa-
tion the Government has no machine-
ry to take it ever now. I would ask,
what has been the Government's ex-
perience; and what hag happened in
the Food Corporaticn of India? So,
far, we do not know what the CBI
has done about it. Therefore, my
submission is I am not opposed to this
take-over provided we'set up a pro-
per organisation, and ‘we know the



361 Motion of Thanks on PHALGUNA 7, 1894 (SAKA) Motion of Thanks on 392

the President's
Address

fate of the enquiry by the CBI, and
get the CBI report on the Food Cor-
poration of India, and if we really
believe in socialism anq in a socialist
country, unless private property is
completely abolished in the country,
this measure will not be successful
and there will be corruption .and only
the middlemen and the profiteer will
be benefited and not the grower and
the consumer.

SHRI A. K. M. ISHAQUE (Basir-
hat): I rise to support the motion of
thanks to the President’s Address. The
President has referred to the difficult
times. The country was affected by
drought, cyclone and flood and the
food situation was affected very much
by natural calamities. But this is not
a feature for India alone, it is a world

feature. With one-seventh of culti-
vable land of ‘the world and
1/18th of world population, Soviet

Russia had to rush to international
market for purchasing foodgrains.
China which was also self-sufficient
in food had to rush to international
market for the same purpose, It is
a difficult year for India and for a
major part of the world. Due to eco-
nomic reasons, there is a price rise.
Apart from natural calamities, the
role of the opposition had created un-
natural drought in the country. In
Andhra Pradesh, Separatist tendencies
were being encourged by the opposi-
tion parties like anything, One of the
Opposition groups, Swatantra, led by
Mr. Latchanna calleq for cession. It
is a matter of shame that none of the
opposition parties had denounced that
statement.

SHRI PILOO MODY: 1t is sheer
nothing else.

SHRI A. K. M. ISHAQUE: The
barty of Atal Behari Vajpayee was
till the other day for bigger States.
Mr. Vajpayee has gone there but had
not denounced the statement of Lat-
channa. It was merely apologetic for
Latchanna Statement, That is. how
the Opposition parties behave. They
not only encouraged separatist ten-
denc}es but encouraged secession even.

€ purpose of agitation in Andhra
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is to distrub the public distribution
system of food. Andhra ig one of the
granaries of India; most food is pro-
cured there for public distribution
system, They are the agents of ~ the
people in the White House and their
effory ig to see that the public distri-
bution system is dislocated. They do
this by continuing this agitation; it
ig done on their behalf, When Kissin-
ger and Mao were embracing each
other in courtship in Peking, Mr. Biju
Patnaik at that very firm was moving
about in India to foment an Anti-
Congress forum and setting one set
of people against another. He came
to Calcutta to see the Marxist Party
leader and these forces of West Ben-
gal gave him a ready response. When
Biju Patnaik went back to Orissa, the
Oriyas began having feelings against
the Bengalis. As you know the Benga-
lis have treated Oriyas like their
family members and friends through
generations. All of a sudden after Biju
Patnaik’s visit, Oriyas were set against
Bengalis. You will find in Assam the
Assamese have been set against Ben-
galis and the Bengalig against As-
samese, There is a concerted attempt
to whip up Bengali sentiment; Ben-
galig are being tortured by the Oriyas,
by the Assamese, But the Bengalis
are not going to oblige the opposition
parties. They will be as much Indian
as any other Indian in the country.
This is how the opposition parties be-
have at a very critical moment in our
history. They are trying tLeir best to
serve the purpose of their master
in the White House jn USA.

There are some persons in the Cen-
tral Government with an over-zeal-
ous regional bias who are also work-
ing unintentionally for a bad cause-
West Bengal ig the golden goose in
the Indian family which earned till
the other day at least one-third of
the total foreign exchange for India.
In 1947 only 2.77 lakh acres of land
was under jute cultivation. The brigh-
ter part of Bengal went to' Pakistan.
There was the influx of refugees from
Pakistan and our population was
growing very much unnaturally; Bén.
gal is a rice-eating area and needs
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more of paddy and rice. At that mo-
ment, to meet the national need, we
diverted our paddy fieldg tq jute cul-
tivation so that India can earn more
foreign exchange. From 2977 lakh
acres, today we are having about 12
lakh acres of land under jute culti-
vation, All these commogities are
earning foreign exchange, but no part
of it was ploughed back to nurse the
golden goose. Even though there was
availability of ground water almost
in all the districts of West Bengal,
nothing was done to irrigate the areas
so that there may be better cultiva-
tion. This is how some people with
an over-zealous regional bias behave
at the centre. I appeal to the Central
Government to do justice for all the
States, so that there may be a feeling
in all the State capitals that the Cen-
-tre ig doing equal justice to al] the
States.

The West Benga] Government asked
for only 4 lakh tonnes of manure
from the Centre, but only half the
requiremeny hag been met. Here is a
State which makes so much sacrifice
for the Indian cause diverting paddy
flelds to jute cultivation even at the
risk of denying food to its own peo-
ple. Yet, even the manure require-
ments of that State are not fully met.
I request the Central Government to
meet the needs of West Bengal at over
at least so far ag manure is concerned,
if not anything else.

With these words, I thank the Pre-
sident for hig gracious address at a
critical moment. The address he has
given is the best that could be possi-
bly given in the circumstances.

SHRI SHYAMNANDAN MISHRA
(Begusaria); Mr. Deputy-Speaker, in
every conceivable way, the President’s
Address is a pedestrian performance
anq it is far removed from the reali-
ties, both in the political and
economic fields. I have no manner of
doubt that such an address could have
been prepareq only by an extremely
smug, complacent, callous, head-in-
the-sands Government. We have got,

‘often giving a call to the
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therefore, the usual run of nostrums
with which the ruling party has been
regaling the country all these days.
But it is unfortunate the President
has been made to augustly do it for
the ruling party.

This is not an address
that will inspire the nation; this
is not the address that will bring
about national agreement on the
much-needed solutions for the urgent
problems of the day, It does mot
touch the depths of the people and it
cannot rally the people to the causes
for which the President has been 8o
people

So I find that it is poor both in con-
tent and style and it is all of a piece
with the general deterioration in the
country.

It is our extreme regret that our
esteemed President was pleased not
to take notice of the fact that our
country was becoming a non-country
in the jnternational ficld our govern-
ment was becoming, a non-govern-
ment in the economic field and this
Cabinet, which my hon. friend Shri
Hanumanthaiya left the other day, is
now becoming a non-Cabinet for it
is only the inter coterie of it which
seemg to matter.

Why do I say that it is becoming
a non-country in the international

field? If this country cannot matter
even in relation to South
East Asia, do you  think
that this country is going to

matter anywhere in the world? Why,
again, did I say that it has almost be-

‘come a non-government in the eco-

Because, is there any

who is ruling this
country now? It is not Shrimati
Indira Gandhi who is ruling the
country; it is the high prices which
are ruling the country; it is unemploy.
ment which is ruling the country.
There is no place where the economic
writ of the government is running.
Therefore, I say it is becoming a non-
government in economic field Com-
ing to the  Cabinet, my hon friend,
Shri Dinesh Singh, who happens to be’
here just now reminds me of the fact

nomic field?
doubt about
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that when he was in the government
there used to be a ‘kitchen cabinet’.
Now there is progress from the kit-
chen to the treasury; now there is the
tosha khana cabinet. So, it is indeed
very good progress—from the kitchen
to the treasury. That is where we are.

The Economic Survey also presen-
ted a very sombre, dark and gloomy
picture. The President’s Address has
been described by the Members of
this House and even out side as a very
depressing, colourless and lifeless per-
formance. There is nothing surprising
in this. Lack of policies on the part
of government, on the one hand, and
poor implementation of policies such
as they exist, on the other, have resul-
ted in undermining, the economy and
confronting the country with serious
economic anq political problems, The
sins of omission and commission of
the government are now coming home
to roost.

1 do not know if the Prime Minister
ever finds time to ponder over the
situation that is rapidly developing
in this country and whether she has
the time to reflect over the serious
trends that seem to manifest in the
country for everybody who would look
at them.

Most of the sections of our
society are now in battle dress against
this government. The students are in
battle dress, the teachers are in battle
dress, the NGOg are in battle dress.
There seems to be complete rupture
of law and order in many parts of
the country,

And what about the  mi-
norities? They have created such a
great misapprehension in the minds
of the minorities that the latter have
lost their faith in the government.
Only two years back, the government
could take pride in the fact that the
minorities were mostly behind them.
Now I can say with the greatest amo-
unt of confidence that the minorities
have lost confidence in this govern-
ment to the extent of 99.9 per cent,
and rightly too. I am giving you the
reasons. You have seen in this House
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how the Aligarh Muslim University,
Bill was bull-dozed during a few hours
and the amendments were coming on
Sheets of papers while speeches were
being made on the Bill. This is not
the way to deal with the sentiments
of the minorities. So far as the Delhi
Education Bill is concerned, there are
other minorities, Anglo-Indians and
Christians, who are very much exer-
cised over it. In the background
of all this is the fact that only some
time back this government did not
heed the advice of the opposition that
those clauses of the Constitution which
relate to the fundamental rights of
the minorities should not be touched
at all, they should be insulated from
all amendments, We stand for them.
Even at that time, the entire Opposi-
tion put up a united stand that those
fundamental rights which relate to
the minorities should be insulated
from any type of amendment by this
Parliament. We also stand for the
amendment of the Aligarh Muslim
University Act which has hurt the
sentiments of a large number of our
countrymen,

The Prime Minister said the other
day that now democracy itself may be
in jeopardy.- While you may or may
not agree with her gloomy prognosti-
cation, there is no doubt that she was
completely wrong in giving the rea-
sons for it. Also, she was taking a
leaf out of Mr. Nixon's book. Now,
many people have been expressing
their suprise at the love-call that has
been extended to the United States.
But what kind of reception was ex-
tended to the new Ambassador of the
United States by the Air India? Here
it is:

Oh, Danny Boy
You're Irish, puckish

controversial, unorthodox.
Oh, Danny Boy

were going to love you so.
Therefore, here is the real love-call
which has been given by the Air In-
dia and that was on display in fsont
of the Air India office.
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. I was speaking of the Prime Minister
taking a leaf out of Mr. Nixon's book.
Mr. Nixon sometime back spoke of
what he called the silent majority
and of the vocal minority. Now, the
Prime Minister of India speaks of
the suppressed majority and of op-
pressive minority. The language of
Mr. Nixon and the language of the
Prime Minister is on all fours.

There is, however, no doubt that
because of its acts of omissions and
commissions, the very future of de-
mocracy has been put on the agenda
by this Government.

Those who hailed the massive man-
date earlier are now wondering whe-
ther they were not too hasty in rush-
ing tp the judgment. Now, fears are
being entertained whether this Gov-
ernment would not succeed in com-
pleting discrediting both democracy
and socialism. For if the party which
wields such a great majority both at
the Centre and in the States is not
able to tackle the fundamental prob-
lems of this country, would not the
people begin to doubt that democracy
cannot deliver the goods (Interrup-
tigns). So, the Swatantra may be the
next choice!

The credibility of this Government
has not only gone down by many
notches buf it is almost minus zero
today. The gilt is off the ginger
bread. As Paul Samuelson, the great
economist who is a Nobel laureate said
the other day, illusionment is very
often the cause of disillusionment. So,
you find this process of rapid disillu-
sionment, It is so rapid, that it
may be difficult for the Opposition
parties to keep pace with it.

All the promises of this Government
have been found to be ‘Election
Hyperboles’, nothing else, and the
sellers’ market in slogans is almost
over now. There used to be a sellers’
market in slogans. But that sellers’
market in slogan is almost over Iow.
Now, after having miserably failed on
every front, and, after having failed
to move in the direction in which the
country wanted this Government to
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move, this Government i3 observing
‘Fortnights of Alibis’, One Fortnight
for CLA, another Fortnight for
Bureaucracy and yet another Fort-
night for what they call traitorous
and ‘Anti-national’ Opposition. The
Prime Minister who calls the Oppo-
sition to be traitorous and anti-natio-
nal is unfair to the Opposition and
unfair to this country....

SHRI PILOO MODY: And unfit to
be the Prime Minister.

SHRI SHYAMNANDAN MISHRA: 1
accept the amendment.

The country is wondering: Where
is the charisma or the magic of leader-
ship now? Do you find the imprint
of this charisma or this magic of
leadership on the problem of unem-
ployment, on the praoblem of prices,
on Andhra, on Assam? Where do you
find the impress of the magic of lea-
dership and charisma? What a tem-
porary gleam it was! And yet, the
Prime Minister prided herself all the
time that it was going to be a per-
manent kind of regime so far as she
was concerned.

It is now time for us to pause and
consider how these two years have
passed and what they have left be-
hind. Thanks to this Government,
during the two years of its massive
mandate rule, the nation has been in
the grip of cumulative deterioration
process, and we have been in a des-
cending spiral in every way . . .

SHRI PILOO PODY (Godhra): Ex-
cept prices.

SHRI SHYAMNANDAN(’ MISHRA:
Yes. The only thing that this Gov-
ernment or this Party is capable of is
to blow political bubbles and populist
balloons in the air. That is what they
are capable of,

The country now asks the Prime
Minister, “What more have you,
Madam, up your sleeves to complete
this process of detericration ard
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when will you change this Kali Mudra
that you have assumed for this coun-
try?”,  All the rosy promises of this
Government, Mr. Deputy-Speaker,
now lie buried in a sepulchre of words
and slogans,

These two years would be consider-
ed to be not only wasted years but the
most ruinous years. What they have
left behind, what we have witnessed
already is bad enough but what the
atmosphere generated by the them pro-
mises is intinitely worse. That is
indeed, what is in store for us.

These two years have a tale to tell,
a lesson to give to us. Glittering
promises can turn out to be the worst
deceit, and successes built on false
slogans have their destruction built in
them. This is also a lesson for us that
the enemy number ong for this coun-
try is the pseudo-radicalism of the
ruling party which can give neither
growth nor social justice. This Gov-
ernment has been the preacher of
this pseudo-radicalism, and that has
been the cause for all the decline that
we have witnessed in this country.

It soaring prices, rapidly accelerat-
ing unemployment and widening dis-
partities are what socialism is ex-
pected to yield, then there is mno
doubt, Mr. Deputy-Speaker, that we
have indeed had a bumper crop of
it during the course of the last two
years—bumper crop of this socialism,
if these are the attributes of socia-
listn!

Therefore, 1 say with gll sense of
‘responsibility that, to say that things
‘are agsuming crisis proportions, would
‘be an undér-statement. In fact, it is
our duty to warn the country and tell
it that we are hurtling towards a
crash.

The recent threat of resignation by
the Prime Minister and her lament
that demoeracy was in danger because
the majority was being supressed by
the minority should not be taken very
lightly. These have come 1o her
head in a pecyliar conjunction of cir-
cumstancee
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Similarly the unprecedented minis-
terial inflation is a sign of weakness
and not of the strength of the Prime
Minister. I do not find in front of me
the hon. Minister for Parliamentary
Affairs, One cannot unravel the mys-
tery of his going away and coming
back. Why did he leave then and why
is he brought in now?

SHRI PILOO MODY: While his
going away wag a disaster, his coming
back is a calamity.

SHRI G. VISWANATHAN: He was
taking rest for one year.

*
SHRI SHYAMNANDAN MISHRA
Yes. This kind of ministerial expan-
sion is the cruellest joke that could
be played upon the starving and
famine-stricken people of this coun-
try.

SHRI G. VISWANATHAN: It is not
yet over,

SHR] SHYAMNANDAN MISHRA:
What is worse is the fact that the area
of confidence of the Prime Minister
seems to be dangerously shrinking and
narrowing down and she may very
rapidly come to the point when she
would have faith in herself and nobody
else in the Cabinet. Now, some of her
senior colleagues must know where
they stand. They are no better than
the civil servants and Minister’s
gudrds. They are no better than
them. :

SHRI PILOO MODY: Here comes
her Chief Secretary.

SHRI SHYAMNANDAN MISHRA:
Now, let me come to the economic
stene which is undoubtedly distur®
ing. There is stagnation or me:
stagnation in the economy. - T
riational income rose only by 1.5 per
cent or so in 1971-72. This sad per-
formance ig expected to be repeated
even ‘this yedr so that during the
course of the last two yéars, the per
capita income would have declined
by 1 per cent every year. That
is the glittering  performance
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ef this Government! And, why not?
Perhaps this is very natural because
there is now a dynamic drive to the
zero rate of growth. This is the
dynamism of this Government which
has inhibited. .. (Interruptions) hid
you take the poor man’s per capita
income, then, you wil] know that it
would have been eroded by 15 per
cent or so—that is, to the extent of
the price rise. It is a really Garibi
Hatao programme!

There has been a shortfall in food
production and the deceleration had
starteq even before the drought had
appeared on the scene. But let me
talk for a while about this drought.
The drought in some of the
States does not seem to be receiving
adequate attention from this Govern-
ment. 70 to 80 per cent of the cattle
have died or disappeareq in Mysore,
but this has not caused any concern
to this Government. Many people are
going without water. But look at the
policy this ruling Party has been pur-
suing. Why are people in Maharash-
tra going without water? Their
liquor has been made cheaper by 35
per cent by bringing down the sales
tax and the excise duty but the food
prices and the prices of other essen-

. tial commodities have gone up by 30

to 35 per cent...(Interruptions) Now,
in respect of drought, our complaint
ig that not only the amount made
available for the relief of the people
is inadequate fbut there are no uni-
form criteria followed in giving relief
to many of these areas. That is the
complaint you hear in Gujarat, That
is the complaint in Mysore and that
% also the complaint in Rajasthan and
in some other drought stricken areas.

Now, industrial production has al-
most been grinding to a halt. But
here seems to be some chirping in
the ruling party circles that there has
been a pick-up in the jindustrial
growth because it gone up by 7
per cent or so during the few months
of the last year. May I remind this
Government that this has been only
a temporiry phase and I have every
fear that probably the industrial pro-
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duction has again resumed its regres-
sive trend because of the shortage of
power ang because of the bottleneck
in transport and so on.

The price level would have gone up
during the current financial year by
not less than 15 per cent. This in fact
is the result of the policy this Gov-
ernment has been pursuing during
the course of the last few years. Dur-
ing Mrs. Gandhi’s rule of seven years
the money supply has almost
doubled and  the commodity
production has gone up by
only half or less than half of
it. The damage that such a rise in
prices cause to the living standards
of the poor people and to the distri-
bution of income between the rich
and the poor must be manifest to
the meanest of intelligence. If the
Prime Minister is not able to figure
out the effects of the rise jn prices, on
the distribution of income, etc. she
should remit this problem to one of
the economists who happens to be
associated with her personal Secret-
tariat,—Mr. P. N. Dhar is there now.
Alongside thig situation, the
flgure of unemployment had been
spurting at the rate of 26 per cent per
year. According to the registration
figures at the Employment Exchanges,
as against three who found jobs out
of ten registered at the Employment
Exchanges during the sixties, only
one is able to find job out of ten at
the present time. That is the situa-
tion, I may say, explosive unemploy-
ment situation, in the country with
which we are confronted now. And,
this is because of the administrative
and the economic policies that this
Government has been following,

Now, let me tell you a sad tale.
Let me tell you how this Government
has turned the ‘State’ into the ‘Estate’
of the ruling party. Let it be made
quite clear to everybody—you have no
more in this country, what you call,
a ‘State’ put it is the ‘Estate’ of the
ruling party. And, T don’t say that
arbitrarily. What hapoened recently
at Bidhan Nagar should be known to
manv of the knowledgable persong in
this House. The Defence Ministry
built two bridges to facilitate entry
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into Bidhan Nagar. I have seen the
bridges with my own eyes. What is
the defence aspect involved here, to
Warrant Construction of the two
bridges to facilitate entry into Bidhan
Nagar? This has been done to pro-
motee the ruling party’s interests.

There had been demands in this
House and outside that the period of
emergency must end. There is a
great need for doing so. Even the
DIR was used by the ruling party for
getting its printed in time. 8o
So, this was done, again, to promote
the interest of the ruling party, to
get their souvenior printed in time.
At one etime due to almost or near
total strike, all the Printing Presses
in Calcutta were closed. That was
during the third week of December.
The Chief Minister of West Bengal
invoked the D.LR. to force these
workers to go back for printing the
souvenir of the ruling party. This
cannot be controverted by any
person.

15.58 hrs,

[Surz K. N. TIWARY in the Chair)

I will now tell you, Mr. Chairman,
how the Government had been get-
ting money. I will give you some con-
crete instances of how funds have
been raised through advertisements
by the captive public sector and
making the private sector pay heavily
in leu of donations for the party
souvenir. If you look at any of the
souvenirs published by the ruling
party vou will find a bumper crop of
advertisements, of not less than Rs. 10
lakhs for every souvenir. Why have
the capitalists been so very generous
to the ruling purty?

Sﬁ!’RI M. RAM GOPAL REDDY
(Nizamabad): How much your party
is getting?

7/

SHRI SHYAMNANDAN MISHRA:
My party does not get even a penny.

SHRI SHYAMNANDAN MISHRA:

Then congider the utterly vulgar dis-
Play on the birthday of the Prime
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Minister, when the West Bengal Gov-’
ernment. ...

SHR!I K. P. UNNIKRISHNAN
(Badagara): What was wrong with
that?

SHRI SHYAMNANDAN MISHRA:
...took a full-page advertisement in
a number of leading and important
newspapers for indulging in adulatery
sycophancy of the Prime Minister.
Some commentators have, therefore,
rightly remarkedq that the taxpayers’
money wag used up first. ...

SHRI K. P. UNNIKRISHNAN
What wag wrong with that?

SHRI PILOO MODY: He °says
that it is justified. I agree that it is
justified, because the Prime Minister
needs to be introduced to the Bengal
public.

SHRI SHYAMNANDAN MISHRA:
In fact, the taxpayers' money which
was used to serenade the birthday of
a party leader and also to give money
to the big magnates of these news-
papers could have been used for
building so many schools, for pro-
viding many water taps. and for
clearing so many slums. That is
what one commentator haq said on.
this subject.

Since my hon. friend Shri I. K.
Gujral also happens to be here, 1
would like to say that Govern-
ment has been blatantly using the
Press Information Bureau for the
promotion of his party interests. Here
I have got the testimony of no less a
person than the most respected of
the editors of the country.
Mr. Chalapati Rau. Mr. Chalapati
Rau has said that there was prolifera-
tion of the information mpersonnel
without commensurate need. He has
said that the only function performed
by these information personnel was
to give hand-outs in a profuse man-
ner. Mr. Chalapati Rau’s comments
produced a spate of letters in the
National Herald, and one letter said:



Thanks on the
President’s’ Address
[Shri Shyamnandan Mishral

" 315

“At point which ‘Magnus’ misses
is the manner in which the PIB
trying to buy the journalists....”

—I am not saying this, but- this has
appeared in the National Herald in
the course of a letter—

“Apart from house, travel and
scores of other facilities provided
to journalists at much less than
the market rates, the PIB's bud-
get for imported wine and enter-
tainment has increased enormous-
ly in recent years.”.

SHRI K., P. UNNIKRISHNAN:
Who has written this letter? I am
entitled to know this.

SHRI SHYAMNANDAN MISHRA:
It is also very disturbing to see this
highly partisan Government’s at-
tenpts to make the Election Commis-
sion a hand-maid of its party.
We cannot approve of any assignment
being given to the Election Commis-
sioner on his retirement. This party
has given a new assignment to the
former Election Commissioner and
thus it is trying to corrupt the very
gsource of democracy. That might
make the Election Commissioner look
forward to patronage at the hands of
Government, which might use him
for its own purposes with tantalising
baits. We are also not impressed by

the manner in which the new Elec-

tion Commissioner has been adorned
with a decoration simultaneously
with his appointment as Elecetion
Commissioner. We cannot approve of
that also.

Here, I would like to press for an
Election Comimission which consists of
no less than three persons. If the
Qovernment which can expang its
Cabinét out of all proportions stints
on this, the motives are obvious. It
must be borne in mind that this was
a recommendation made by the Joint
Cofnmtttee of Parliament on election
letrs that the Election Commission
must cohsist of at least three persons.
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The worst thing is that the Election
Commission is being made to post-
pone bye-elections because the Ruling
Party had a bloody nose in some of
the bye-elections. They have almost
frozen the bye-elections. The blanket
reason given is that there is drought
in some areas of this country. When
did we not have drought?

The Government’s somersault on the
policy towards big business and mono-
poly houses is clear enough for every-
one to see. The tie-up—this is a
very interesting thing; you must bear
with me for a while—between big
business and Government is so deep
that the Government cannot but
pursue policies conducive to its
interests. Recently, a beer ‘magnate
was inducted into the board of
directors of the Associated Jouranls
Limited which publishes the National
Herald. 1t is this ‘successful business-
man who has put up a big column in
the connaught  Circus which
proclaims:

“The Leader is right
Our future is bright”.
(Interruptions)

Mr. Chairman, I would not ask you
to give your opinion, but you must
be in the know of it, that it is this
magnate who wag asked to streamline
the ruling party in Parliament and
the AICC headquarters at 5, Dr.
Rajendra Prssad Road. This gentle-
man ig Shri Kuldip Narang, Let any
member from the ruling party stand
up and challenge me on this point. 1
have got proof about it (Interrup-
tions).

SHRI CHANDRAJIT YADAV:
(Azamgarh): Challenge on what?

SHRI SHYAMNANDAN MISHRA:
That you have not asked him to re-
organise your party both inside and
outside Parliament, He is agreeing.

SHRI CHANDRAJIT YADAYV:
Do not lose temper. 1 just wanted to
know. :
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SHRI SHYAMNANDAN MISHRA:
This person, Shri Kudip Narang, has
made vast sums of money jn sugar,
beer and ready-made garments,

It is from such a party—I find
Shri S. M. Banerjee here; I was look-
ing for Shri Indrajit Gupta—that
Shri Indrajit Gupta expects socialism

to come. A party which has been re-
organised by Shri Kuldip Narang!
(Interruptions).

SHRI S. M. BANERJEE: The
country has heard the only socialist
in the country! (Interruptions),

SHRI SHYAMNANDAN MISHRA:
This is about the ruling party and
the monopoly houses. I really pity
Shri S. M. Banerjee, Self-deception
could go no further.

So there ig nothing surprising that
the West Bengal Chief Minister goes
to the Chambers of Commerce and
says that it is necessary to allow the
big business houses to expand if you
want to break the stagnation in this
country. There you find the Minister
of Industrial Development present
also but not disagreeing with him.

But why go to Calcutta? What
happened in this city of Delhi under
the direct inspiration and guidance of
the Prime Minister? A new indus-
trial policy has been enunciated which
gives greater scope to the elites of
the business world for operation.
Earlier there used to be a classifica-
tion of industries as the ‘core’ indus-
tries and ‘heavy’ industries. Now all
that classification has gone. I can
given number of instances. '

On one of the most burning prob-
lems of the day. Andhra, we will

have a separte occasion to speak.
We are shedding tears over the
language trouble in Assam or the

Mulki Rules trouble in Andhra? But
how could the nominated Chief
Ministers, though they may be good
and  well-intentioned control such
situations? We have a nominated
democracy in this country as in Indo-
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nesia there was a guided democracy.,
We know that result of the guided
democracy in Indonesia. Here the
result would be no better. Under any
such nominated democracy, corrup-
tion js bound to be rampant.

Therefore, we find that the Chief
Minister of Haryana, Shri Bansi Lal,
has been given a clean chit. But may
I warn the ruling party that though
Shri Bansi Lal will sink, he will
make others also sink with him? He
has put the ruling party in a situa-
tion, he has put the Prime Minister
in a situation, of blackmail. What did
Brigadier Ran Singh, who has been
the Speaker of the Haryana Assembly,
say about Shri Bansi Lal? We . are
going to take up this matter separate-

If you permit me to say a few
words, in the interests of the drought-
stricken people of Gujarat, I would
say that the Narmada project should
be taken up at the earliest possible
opportunity, and the Prime Minister
must not delay the announcement of
her award any further in this matter.

t wavitr dvEw : (wToneTg)
TEYE, Tt wEE &y sfwwrr
¥ oW A 9gd ¥ U YW A a1
SR A FaT N AR AT A wET
& g &, ST W T e fiwy wv
saTg faear & 1| SR A o sfivaror §
T ¥ qgY TR AN F qgw ¥ WY
¥ www ¥ fefy 3 o & gy
ST TS T g € et w7 ATAAT
T W & 99 AT ATE T FT WY
o AR AN A AT FT AT AT
wsgafa AgEw ¥ g 3w ¥ fafew
it § Y weAd @Y @y § forw ¥ faaw
=T qEr forma o @7 § W) wrfr sraer
NP ATDETRATE N
AT ST & AT Y & T Al gy
& wamaifas 0% ¥ omaw ¥ fawr w1
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[ ==t w1=d]

FTF AL T GAE AT FI F IqHT
T frFraw #1300

weafa agea ¥ qaev fhar § 6
fre 3t ant & HaT S AT 19 AW
& AR | g S WA § N FS
FW gAR AW & fay o o §
I N qE W Il A oA &N §
X THR 7 FTE F1FTAT AT
39 FT W 39 I 4 faar ) i,
™ g W #§ uw Wl feafq §
s X arnfas g A a9 ¥ g
TR®@E ! W FFA g &
TN FY FIfaw FLA TAE FW T FT
fargsr A fAee @9 | 98 T
A & 5 wgmd oY §, = gwie qw
F1 99 fraT Ffearel ¥ R @
W R AW F 93 fo@ Aol & araa
I H FETY A FwEn §, "o gAR
W AT JET F WA SE AT HGA
foreeit & wfe & warer aga 1E a7 X
IqF AW g § ) AR 3w & faed
e &3 worfa FX A, AT A7 H7 I
R FfE 47 I T I W)
AT AW GAGNTEAT HY AR a9
T, WIS T ITF AT AT T gHT
&1 wrw gw o faat & gEEer
E Ngmd it gAfa §
o arw TAfaEr WY € SR e
T e w1 gEEer w1 F fad
TR AW ¥ uw wwar g ), o ufe
dar @), &9 9 T W W, wodl
FHf@l & WY ¥, 9§ g F #T
sarE F3 W f6T 3w He 95y Y a0
A T ST, g A T I F AT
o

aa weaE § fF mit fes ot ¥
WY [T T ATgERAT GO Wi -,
R T8 o g€ 1 & I #) Towa wr
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§ W ag s w % ag Q4 aufi §
& S gum g & F9T e &
freme w3 €, 99 #1 0F @ vy
TrRAT fATem &7 YA w30 | gag A
qETETST FT HA@IST AN F AT AW
Ffowr F7 § 39 & § IT %Y 70T AWV
Fzar, AfeT grer 99 7 S arow g &
qg qETETS, §9Y F1 GG FATH F
ST AT T AW W, AT ¥ R 9w §
95 # 9T g€ 7@ § §B A0 A
A A Ffew £, 9 @ R F Ao
s oft St Fa F AR @I gUE )
faegl A o a2 FT F AW A gHETH
# ¥@w § TR fea ok ady A
qfed IHER F OF TAE AW H @
t 5o F1uw faga s F anE
v ga fear 17 1 a@ oF weEw @
St fr qw & & s @y § sfatrmErd
qrRal ¥ gidt, sfgadr arFat F g,
3w ¥ fafgm @ e amwat & gra
w1 g5 fadweft amal F g fee g
F AETSIATE F AR &1, SUfTAETg
N arwd g i & gy fawmane
AW T T T AR g1, R W EY
@R T 999 3 qiEr awa gl |
¥ Y gifort 99 @ & 98 Wi gsEE
T & I9 FTE A qg A §
fF i A qwg w1 W fear g
W W ¥ 39 fam o afcfeafa arer 2w
¥ geaT daT T 9TeY & S T Ay
T aga | ae A fefr gl ara A &

gfgssiar agiem, faed aF aut &
w ¥ dfggifas weamt ot 3@m ¢ )
wewh # TR} a0F & gy af s
ZATY | WA A HYA AT F garef F
FATHYA AL F AT & FAL, AaT &
Tt & FAX wewt & R fred Q@
ast § g qwg & 9wy frar &, fae
R HA W AT A g W IF AT
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¥ oF wEgd awear 9w ¥ o §
R HUAT TF TS qAmAT Y, A e
four gur &

wiuesmar wea, faow o F2d &
fF mifa S sqaegT qaT g7 7 2,
A F S HOIEEAF § I FT AHF I
3 wfe faware vy &t waT & | a8 T
& 5 2w § wama w1 wira awa
DY, AHwm R @A ...

=t saw A fay o s AR A
Tg w X

oY ¥ It AT : TU HA X 77
= T Fgr & 5 AW A gome W
Wiy srasTEg g1 T & ) ST St
AW F FAST FaT F AGTE 1 WG Y
TR Een fw ey @1 sx@i & W
Foflg wead & § W s
@ ofcfeafr % & & #x qw o
21 1967 Fam 2w & W& afew
gfrar & s Y ST FRA AT U R
fF fergea & Tomifas ferar qame
& W ¥ waw faEe @ g,
ST FT AfaS HuwT F T @Y,
2w § srroar w1, gATfea Y, wemaeay
e arelt avwd, sfafrmEd qee
LU G A R
AR T F AHAGY | I IR AT
& ol #Y, oiwq F wrewt w7y, 3w R
wfesy 1 oF T N1 F geAT TTEar
g saa w2y, o s e
FETFT TATRA Y JAN A wE )
AG TR JATSAR F gRA aAq av q|
T G, FHTSrATEY FasTeaTr ATy S
FrT TN @ @w S | PR A
AT FE ¥ ? @ ¥ 99 a9 wAw_
9 F AT A g #1 OF W Agew
T A T &, AR FN AT
aff &, ot e & st
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FY FTIH TGAT T §, F GIAATE Y
FTaw € A T g} afew @ W
forrfir oY e et &, St gRTR AW AT
i & areTeRaTdY W F WY AIEAT
AT  19g ardf & F yFurag faeng
A, WAGTY G g gu A
I9 & arg fw A AR ITH qET AN
Wt | 3w F gww i wfafwarEe
1 5l & o) weraenwl & sfawrd
R LT R R i
It Aoy ofy wwaT § favarw T w &,
o 3w Y @fem Fear wTE §, S AW
F o § anfaee sk @w=IeE-
az gy deryareh &, sEr oy §
39 qEf ¥ arq faw oft aw @ ¥ )

ITN FEr & 7 99 A aEAw
D@ R FIMA (A ar @y
I 1 TFAG § fr st g it
goiaTfedt F g ¥ WA AT & E
ST o 3w T GetaTE W S
gofaTe AT fad #T = R ¥ @Y
I a1 frr ot I I AT aEf SAF
I EE ¥ | HiUSSTAT AR, A9 Y ATy
& & f5 wfwamiie & #=T 39 9@
T HoIwa g7 AT Y faeir @ aver
TWEAAY | a7 T F wEre-
TuT fFT | 99 TEEEA T OF &
T 4T A AG Jg fF 3w & srrmaifas
AT FT qER FEAT, IW A FAQT
FAUFTA T SHAIAT | IWF 7T 7
80-85 ®IA WA & ST e A
HR 3@ Fqg wrE W« ;i ag
Iq & a0 F FAC TH QI 9T |
2w A U " ofwer gfieRr Y
T gE AR IR A TA A F HF
fFar | 31 F ¥ fF @ug & S=AT
F mfasrd ot < § 7 77 awd g,
4T ¥ IFaT Y TN TFE F A,
WA A NaAsE TS
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[#t ezt 77Ea]

T AT wwdr § AR WfE qEg
g FTH TG g AT WY W Y
FAE TOT Iwar AN §, W IR
T HEE BT @A A A AW A W]
AT T4 F AR T HT HAAT ALY
F 91 §, 3w & Afqey w7 S A
FTAT AANIET 3T FY FAUIT S(AAT &,
A T frer Y aFdr g, N IS AT
FAT & AfF form Y gorifas gy
fo= &t wosifaw afg v afor,
foa & gomaifas afesd F X F
- Seeaar, o 97 3w wik ) 1€ =Y
T TFATS | NAAHA T gy o6
TH T HAT FAT & A7 A99T §  qTHA
T | IR A g FY A fpAT WX Ag
AW FY IaT ¥ aTH Y | R E e
3| FY AT F ;W F oA FY QT E
T A afew W AT wETAT T WY q=ET
W #Y wEHaT HY WY FHET W A gH
favaagds Fer A fafa ¥ E 5 2w
sotTa F1 wiasy gRfea §, 99 A 0
A § )

H fopeg oft Y Wy Y YT S
g1 afF uF seew & fFaw ot A
gdr wr & s e ) Sfee #@
TR AV FEAT AEATE 5 T Ay o
< &7 F Tl AT AT AT FTAEL
q¥fgame, Tl &1 FTEex wafane,
W F @ F FAC AP FI 4TI
e @A mor Ay agfe
T § S rag ag awarg & faw
g Frowr A S AW )@ &
W & I AW A qAT A © §
s ARy g IS e, o
st (@ g W g 1 o A
ot Fg fraer A7 S S|y € o

I HFaH N F aw

fromA AT @ &, FRER
& ot wnfaar ge & 1 i NS AT
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§ o g0 Aw frar fF e HaY,
YT Hell WA X ARG qEF §1 9w
IR A 7gr fr oft gor wafwe gt
sew fafe qw g7 %1 ag wEw #
WA« F Hm dmeT

T FQ@TE
SHRI SHYAMNANDAN MISHRA:
Because she calls us traitors.

ST WAty aEE: IAE AT §
W IWH W agd A9gd &
W FT IFAT FT AAGA ¥ qgq q<v
fawame &, 3w ¥ wuw welr fw oY
A A 7 a7y, WA FARY
AT AT § | AW AT FOST AT
ITAFAAA TTAT | T FFga & frear
s a8 i ahdl g | HA® T
AT FT FIE HAC TS FTAT TG L
a wrvd g fE g A www Hag A
g AT | T Y gy @ T Er
g = e |

IF Fg fF gEy gk ) ad
fFe | Trewfa St & mww wfwwme
* WY wgr & fF g e wfsaTear
TG &, FTH IGT IITE | &F AT G
F | A areafas  feafa § ag s
amy g - & aE § w5 g 3@
gardfFIwdvear & W, JAATEK
AT IR F IAIQGIACTE L
T & 99 gfwa qgy § @ T
ar Fv ey qEtaw 7 a8,
HEAW TF & SANIT T qRAHET gav & ¢
W AW H q@ foad weF  wehwar
FATTR {67 &, I w18 A} faerar,
& wewd fry & @ ag frdY oY 2w
waq & foa, & faq ot 3w FY FATAT
TEAT &, THAIRIG § | A Areafasar
§) Afer wmwr g TEET THEET T
®E) AFTagFm T W
¥ftgwAgeafi g, ¥ AT
frrrmF g a1 & o7 few wr ae

324
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ferr wmgaT § B oAt oF & &
GVTT &Y SATST TG GAT §, T ATATRA
Y A FT I TYT qHE AL QW 4T
wmar | fow wfE, geafomr, W=
o] wEwE & g 2w 9K 2w A/
ALET X I9 qwe &7 g fwar,
g o tfagfes wem @@ @&
B W WX AWM I FA QA
TR KT AT Y VT W AT F 30T
T I¥ 9T T FUM | qHAT  qEH
I F NG gwa §, AfeT g adl
W qFF & |

gg 3% & o g ame qenfaar
Trgwod W IR R W E
TR T WX GO §9 R A 59
w ¥ o 7€ qowT qE A & fE
gH TrEw-ardT ST FEifa F39,
fratfe waa & s wad wriwa #
AR | qF ag T g G ey
2 fF gn & ag Froia fomam a7 fr fredr
81 fewva< aF wRT ¥ g far Aoeq
T AR F FTA A A T A
N &7 F fag w30 98T | W
AT qIe § wwTSraTe fareaT <g war
&, @ 9% 7 9 FT gl G =fw
fF fegeam & At faum woeat &
31 fewma o oifr gu & FE@w
9= § for AR 7T g qEw T HY
mm%ﬁm*wmtailug
FE I T TG

&9 7 ag frva frar & 5 wawar
FT I =N F af F gH weA T
¥ g A i #1 9 &, o
F TR AT AT & A FHA G )
SfF ag awan fradt ot & T
2w afvetwr, wifar, qEf wic af
T T ag B W A
T 56 FUTFTINE | 9@ g
T 7w ey fr o 3w § O e
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& &, 97 & o qoAY wiodr a= e
Ffmaim i g, Y arm g &
F FAT &9 O &, fo w1 afw
Y o3| g W AR @ qgy
21 g g fri o § Fe g
9 qFTL 15 T, 1973 TF ITCF
FAT TAEI &1 7HF T F fag
T I F o FA ) w0
FAT TAHET F1 QG @ F quAr
RIS a7 & fag aie w€) freft &,
37 & faq ag #rE Anpe faoly @
g afs sz wd faoim &

A qT 7 oy § fr g
WMH IFT T TR : 8T T
FCE 3T A7 TaT 7= ¥ g7
fF g ol N O T v my
&, afews 1 7719 g7 T AU T, Frfirery
fer & o7 &1 @ o Wy &)
T30, AT G T TS w7 e
F TG | WA TG vy
T 1T AT A W R E fogw
THAFT wIfT qEk AW ¥ dwr &F wk
W W A gEWifera & aw @
W AME HONTAAF WA F Ay w7
frft g Am A A A Tw war
farmm FX1 & T I§  wofy a
AIE T ¥ IR FT fam g
™ A Eg R o wfemeai ag
wFd &, AT g A A & urafw
qEAl &1 OTHEG FW, @R IM @
ST qEtad IS, AFT ag mwdy

‘AW F OATHEHATT FY T

wq wirsr & fog, oo dw A srew-
fviz o & fd e w0

R ¥ T6 FE qURY qwe
A &1 X A T A A gy
gFeT ®IT AT FT T AT ¥ agy
RITE IIAT 4T | AfFT 99 7] warw
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[t s arza]
IIMT §Q & 2w oY St7ar F ATHA WY,
@ war ¥ 9T A g feam

& ¥ ag Wi Frotw frar § e
gt de-itr AT b gE g ¥
9N OF QI ¥ gw qiw W faka
FF R FW T AR A WH
I @It arfe qred g e draar
& o aF g dw wra fof Fed
1w § @8 qg A AR FW
LU

ot Y Wt faege wrgEr w0
3 T g aT@ AW A B AT ®
FTH 2T A agy ag Fw §?

ot wreiter araw: qul ¥ Fo &
agt A AT | A YA FT FHTAAL
AR F FHA A FT AT AT FAGT
¥ Fge ¥ 1 frow fam, e @
et o7 f oF 9% gurTwardr aref gq
Wtz @iy gk et ¥ Fw@
fir waE AT ¥ TW AW A FAT F
fa=<i wIR froiat @ waw |Er g,
@ fag 7 7@ 7w @7 & AR 0F
yafaae TET w3 T F A AN
g mar &1 wfe & 7 agor o agrar
saw N Fg@ g F ¥ @ ad
TF S-gEr,  dEeanar fifs ¥
AT SAQT FT Gr@r 7 F faqg, s
F wiai & g @163 ¥ fog & o @

]

gw 7 ag fada fFar g7 T Fv
1% AT YT gF A ¥ FT | T/ 9
a3T WK A T ag 3w § fe o
qew ¥ FWE af, T w9 g AT
ot Y 7 frer | 78 3 & 5 3w
w7 faareor 3% wETC & A S oAET
T T F A ¥ @ g g ¥ ag
favig fear fF @g, =maw, F9E WK
iy &1 ¥ wife ot ¥ fag o
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HTEAE qrdt §, aw Widafre qremny
& 99 ¥ faaww w¥, arfr aw 9w
Al w ofers fecfeqm faemr &
IRF Aoy ST 7Y Ifar wwa WX
¥ TR WA gw ¥ Ay froe
fFar fr gw =X 7 A% s WAE
TH X AT N AT T F A
samTfeat & WX qx ey wd
& o 37 vl ¥ g AR WA ¥
T FXE AT 93 W T
ddr wrazrsti #Y feafr § garsraidy sirc
FETEATH FIF FATTF 4T ¥ qq
AR T &, 3T qT A ¥ gAR

g frorg &0 fadia fear &)

T A FW 5 AT faw &
% ¥ ¥ wx fFdt froag fair
IS8T HIT @ GRT § 1 A7 qqF
w4 wifgn i afFT ag v @
IEF ITH FAMATZ F7 q7 & T8 qgT07T
& 1 & arEI w1 oHRT WAT W gy
T 4T T fF AT 97 6T F1 9w
O YN gra F AT aT g & &
TG ARTE 5 qq qem H sy &
fag  ofsqw feefeaem fasew aamar
ST gL FTATA 1A ¥ ¢F 347 Ao
qfeada &, J AT WITT F sqFeqr
9T OF AL e &, A v qqT FAAT
®1 Tgw ¥ F faw ¥ oF wgwAqer
#Tq & | 760 foq 3¢ gam & w9 qew
& WgEl & UHANT FE@ AT HY,
WG] & FTGT ¥ TS FX AT A,
qat & fag a@ F@ T0al, AfFT
Ifaa #17T a7 9T 35 F7 fa0g 77
arat FY | (swAwTR) A few d waTe
T ¥ A FT gD 9t w7 g
it qX Sfear &5 w1 qeEA fear 2,
Afer & ¥ o9 wraor F g A
fFaT | W= ¥F qIg SHAT ITHT WA
g [T &\ A AT Y €&
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waTafa AR AT A
AT frerar & WTAAIG wRET WOAT
ama 58 @ & A1 I Fr gfay | wmdg
T WGAL qTF A0 GAE AT WA
fadfiat & W g7

ot axNte T 57 AT HT AT
WA, SH AT A qUAATE | TE A
T g wgY 81 wF 39 AW § gifaw
s @ifsw gwe I g@ &
q T WA FTFAATE, AERTIAE,
gaare, fafgn gt wix gaiafaat #7
AFTOT W A0 T qTHa W gfaat
T Y T FT ATH (AT FLEH AW A
Hwe d31 F K7 FHaw FE@ £
§ Srar g fx wrs 7@ {w § fgar w0
AT G3T FIA FV F I F7 T @Y
g | It atRd A # gl foe qrwal
FT SEAT T GEAAT, A 7w ar
O AT AITHIE &0 WA
TETAT el § 1 I g F & 3w
F ATHT F 3@ ¢ WG AT Fi
AT FEET agr €
B Sft & w1 w71 7 SR wE T
wrefr 7@t & 1 gmE wE W @€ e
1971 ¥ §5F ¥ TI9 F, fow o
oo § SR & v 1 frwwr SRR
et wg &1 7 gwTY wEwt &Y, gl
dife 1, g FRRT T, gHIR AGT T,

wiE &, s Fr ARG & | AfFE T

AW W SwaAT HTF AT G § 1
TH W FY Swar A A oA
foww wdt awdt | w0 ¥ A0 wwar
=TS AR siwr=ATE FY G §, wwAd
& W sy & 1 e arelr 2 A
F Y g fowdr wATEl ¥ gEr wEX
IR HaF T Arfew WR K oSN

FET AR g oww wow wiesw &
T wedt ardt & whrsy & fore st
TR & wivr ¥ fag o5% 79
waF difay | g v f7 sf
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JaTEa agt §9 Ag) gan, wfw F o
IATEA @R g T, T AT qHE
FATR 3w ¥ dar Y ot 1 & wwwer g e
foesr ft #Y s AT ¥ W W F
T a1 F sAT feg ar fe wd of
Y w wfew s amarfew gafir
F ®w ¥ ot §, Wt AT ¥ wW
amgmmmmﬁ
&1 &% ¥ TE W7 AT A A
T A wT e FewT AG & f
ST ¥ fE a’wﬁmﬁmﬁm‘m?
ﬂﬁﬁuﬁwﬁ&gﬁﬁmw
R igmomy Efs @ 2w
¥ g ot wfemTzar w1 wwd &0
afs woard Y am 9w =fEC )
T T I f§ s F Jvw A
g A W F IWRE FF AN
aet & wafax & fau fawmew foar
. (smawE) .. WY T AT
H3 T A weE AgF g s § )

ot g fem @ & & ag
TgT % gsoTe W@ @ A | geaTw W
Elo Ao HITo F THATH FH FEATUT
wrar | faemew A B HE AR

ot Wo Yao WAL : ATEX WF
HqIEL | WH WHAD IR A HB MR
Tnre T g 1 ag arfeidd A €
% = fawgr #wr wfew | HB WW-
afeuTRE Wex § |

wrafa AW : g A oz W
T+ & | 6g weaTieETRdY A €

s %7 4T ¥OWT © AT @F T
gar § ag &9 FY 7S GEAET §

ot AW A 0w, F TEfe
ug ¥g <@ a1 ¥ s ag wfee
FAR A F AN § 1 T e A
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[ ==z=sta @3]

W W 93 § 1 a8 FiEvgi At §
IfeT W g T T I el ofr i
wifgm, forq o &t 77 ¥ 7 507 §
R fow a@ 1 I@ERT d7v w3 H
e 3 I §—z@ W A o F
T 7 &, @ W@ F AN A 74O A8
2, TR AW F A gAAS &, ¥fFT TR
| F AR 3@ wifear WX §9 qifeat
¥ Far @ § 9 3w N o fandy g,
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& #1 §, forw 7 0F & grant w1 qFfaar
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w0 fer | AfRT 97 FAA F W oA
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faed at & gw ¥ AR und 23 FHew
frar &, SE®T QU T FEF

@l Fag § usafa A &
wfwamor & fou Y e s&ga frar
AT §, IEET FWGT F@TE |
SHRI M. SATYANARAYAN RAO

(Karimnagar): I am really pained to
hear the lectures of Congressmen as
well as CPI and other friends. For
four days, Sir, I am sitting here,
patiently hearing the speecheg of these
people. Sir, at the outset I would like
to make it very clear that there is
nothing for me to thank the President
in his Address. Before his Address,
I had expecteq much. I expected and
I thought that we would spell out his
mind, he will tell us what the Govern-
ment is doing to solve this problem,-
the Andhra Problem. But unfortun-
ately, he has not at all mentioned any-
thing except something only condemn-
ing the violence there. That is all.
Of course, I am not at all one of these
who believe in violence. I cannot
approve any violent methods adopted
by the people. But, I will certainly
hold only the Central Government
responsible for this sort of violence.
It is a fact that this Government has
an impression given to the people that
unless there is violence this Gover-
ment will not think of solving any
problem and that it would take ccg-
nisance of the problem only if there is
violence. That is the most unfortun-
ate situation prevailing in the country
I would like to ask one thing from
this Government, It is this. Has any
problem of the country beenh solved
by this Government, without viol-
ence?

Sir, if there is no violence, it is
said, the movement has receded, there
miavement at a'l. Now what is
happening in Andhra? Since four
months there is violence. Certainly
violence is there. Before that, Sir,
the House knows very well about the
situation. When the Formula was an-

ie e
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nounced by the Prime Minister, not
only opposition Members, but Mem-
bers in the congress party coming from
Andhra made it very clear to her,
please don’t announce this. You
please delay this matter, so that the
feelings of the people will cool down.
In spite of this request, she hurried
through that legislation and what hap-
pened? We made it very clear to her
that she will have to face the conse-
quences of this things. She must face
the consequences and I will hold her
responsible for this. I am sorry for
it. I have great respect for the Prime
Minister. But, so far as this problem:
is concerned, I have many things for
which I have to condemn her. It is:
because she is responsible for all these
things.

In 1969 agitation took place in Tele-
ngana. This turned into violence only
after she said, this movement is start-
ed by urchins, this movement is start-
ed by disgruntled politicians and that
the people are not behind this move-
ment. The people in large numbers
participated in this movement. They
proved very clearly that this was not
a disgruntled politicians’ movement or
urchins’ movement but a popular
movement, backed by the people.
Police firing was there. Ohn that day,
15 people, I think, died in police firing.
She was to go to Afghanistan. But
she came without informing even the
Chief Minister to Hyderabad at the
dead of night. It was 12 O" clock or
1 O’ clock, I think. She talked to the
people. She said: Don’t worry. You
please adopt peaceful methods. I will
consider this problem, We also consi~
dered that matter. People abandoned
violence. We wanted to prove to this
House, to the I'ndian people, that this
is a movement backed by the people.
Fortunately there wag a by-election in
Hyderabaq City, We contested. We
won with thumping majority. Do you
know what these people said? They
said: “No. no, no. Because it has
been held in the City, so, naturally,
big merchants are there, rich persons
are there, so, naturally, they support-
ed and 5o the candidate has won.”
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And they 'said that the ruling party
people did not support it. But in the
Siddipet by-election, we proved our
case by winning there with a double
majorily. But after that, these peo-
ple stopped saying that this was not
the movement of the people. But,
now, they have managed; they have
persuaded the Telengana Praja Samiti
president and others to come and dis-
cuss and they have told them that they
would definitely consider their case.
The president came for negotiations,
and as to what happened, you know,
I know and everybody else knows.

In the mid-term elections, we fought
on behalf of the Telengana Praja
Samiti and we won ten out of 14 seats
and then we came here. I want to
warm these Andhra friends of mine in
the Congress of one thing. I am told
that yesterday they hagq written some-
thing to the Speaker for alloting sepa-
rate seats for them. But again they
were persuaded by the Home Minister
and others not to do so, and they
have been told that Government were
considering their problem and that the
matter was under their active consi-
deration. I would like to tell them
not to be deceived. We had already
been deceived, and they are also bound
to be deceived by this Government,
because this Government has no inten-
tion of bifurcating the State. So, let
there be no misunderstanding with re-
gard to that. If they are really with
the people, let them go and stand be-
hind the people and not adopt this
double standard or do this, that and
the other, at the same time remaining

in the Congress, and telling the peo-

ple ‘No, no, we are supporting your
cause’. They had said so many things
to the people before coming here, and
the people had expected 56 much, but
nothing has been done,

.When the CPI Members spoke, par-
ticularly Shri Indrajit Gupta and
others, they condemned everybody.
They said that this movement which
Was going on in Andhra had been
starte'd by the Khamma and Reddy
Treactionaries, landlords, merchants and
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so on. Did they not brand Gandhiji.
also as a reactionary? When they
could afford to brand Gandhiji as a
reactionary, naturally, they would
brand these people also as reactiona-
ries. Whenever they start any move-
ment, it is a progressive movement
and a popular movement, but if they
do not support any movement, then
that becomes a reactionary movement
r a movement of vested interests.
The CPM people may say that the CIP
people are revisionists. That is the
form of language which they always.
use. So, let us not bother about those

people.

At the same time, I would like to-
warn Shrimati Indira Gandhi of one
thing, because I am her well-wisher.
I want to remind her of what hap-
pened to Dr. Seokarno in Indonesia,
because he depended upon the same
communist people, and where they led’
him. She is also bound to be led by
these friends to that position only. I
do not want anything like that to hap-
pen to her. That is why I would like-
to warn not only the Prime Minister
but these other friends also here, that
they are depending too much on these
people, In fact, the Members who
spoke on this problem today have been
specifically selected because they are:
all ex-communist people or fellow-
travellers who were saying that it was
a reactionary movement or a move-
ment by disgruntled elements or a
movement by vested interests. Did
they bother to go to this area to assess
the situation and see what is going on
there?

This movement was started not by
disgruntled or vested interests or reac-
tionary people, but it has the support
of lawyers, engineers, doctors, NGOs,
Harijans, backward classes and every-
body else. It is easy to sit here in the
Central Hall or here and say ‘No, no,
this is not a progressive movement”
and so on. I know what the progres-
sive outlook of these people is. They
always sit in air-conditioned rooms and
condemn others as reactionaries. You
must know that the Congress party
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is supported by the middle class peo-
ple who form its backbone, and th-
‘CP1 friends want to break that back-
bone so that the party can also be
broken into pieces.

SHRI M. RAM GOPAL REDDY: He
‘was also a Congressman.

SHRI M. SATYANARAYAN RAO:
That is why I am interested. I am
saying this not because I am in the
‘Opposition but because I am interest-
ed in the Congress Party. I am speak-
ing in their interest and for the bene-
fit of the Congress Party. That is
‘why I want to warn them. My hon.
frignds may say what he wants in the
Centra] Hall, but I am Independent,
and therefore, I have no fear at all,
ang that is why I am speaking frank-
ly. I know that most of the Members,
when they speak here, are afraid of
the Prime Minister and others, and,
therefore, they will speak something
here but I know that 90 per cent of

. them are in favour of the bifurcation
of the State, because that genuine feel-
ing is there in their hearts. I know
that. But in spite of this feeling, the
‘Government is not coming forward.

There is my friend, Shri Raghu
Ramaiah. I have spoken several times
that unfortunately our State is not
having a Cabinet rank Minister. There
are So many problems and we are not
able to solve those problems. Now at
last he has come to the Treasury Ben-
ches as a Cabinet Minister. But in
what circumstances did he come? I
have no quarrel with him. I wish him
well. Long back I wanted him to be
in the Cabinet. But now she was
forced to give him Cabinet rank so
that he can mahage with the people
to do something there.

$HRI G. VISWANATHAN: She
has taken away Shipping and
"Transport,

SHRI M. SATYANARAYAN RAO:
Whatever may be the intention of the

Rrime Minister, whatever may be your:

4ntentions, you got shat post. But do
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not let down the people. You have
come there because of the sufferings
of the people. That was how you got
ithat post. You must remember that.
Of course, you have been made a Mini-
ster by the Prime Minister, but it is
because of the movement, because of
the, pressure, that you are there. So
you owe your position to that. There-
fore, do not neglect the people there.
By being in the Cabinet, see that the
State is bifurcated.

SHRI G. VISWANATHAN:.... and
become the Chief Minister.

SHRI M. SATYANARAYAN RAO:
Unfortunately, the Congress people
now have no base. They are depend-
ing solely on the Commuhist Party.
There is Shri Rajeshwara Rao. Shri
Indrajit Gupta referred to the move-
ment as reactionary. The great
leader, the General Secretary, of his
own party, is a Khama. He is also a
landloré. Then Shri Basavapunniah,
who is a great leader, owns about 300
acres of land—a great landlord.

SHRI K. S. CHAVDA: A great so-
cialist!

SHRI M. SATYANARAYAN RAO:
You know. These are the progres-
sives and they brand others as reac-
tionaries, landlords etc. I appeal to
Shri I'ndrajit Gupta to consider these
things. Unless I appeal to him, he
will not be persuaded. That is the
conclusion I have come to.

Lastly, without taking much time, I
would request the Prime Minister and
also other friends to see that in their
own interest, in the interest of the
Congress Party and in the interest of
the -country, they should bifurcate
Andhra Pradesh. If you bifurcate
soon, then in Andhra you will have no
problem; if you do not, of course, you
can suppress people by the military or
the CRP. But people’s feelings can-
not be suppressed. That will be there,
But your Congress Party will be wip-
ed out from there. It will be the beg-
inning. Ultimately the Congress
Party will be wiped out from the
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whole country. This is what will hap-
pen if you do not bifurcate the State.
This is the warning I want to give.

SHRI RAJA KULKARNI (Bombay—
North-East): Mr. Chairman, India to-
day stands as the bastion of democracy
in the world. It is not only the great-
est democracy in the world politically,
but all the developing countries are
looking to India as a country which
is showing a path wherein there can
be economic growth with social jus-
tice, within the bounds of Parliamen-
tary democracy.

During last 30-40 years, wherever
industrial and economic growth has
taken place, either democracy has be-
come a victim or socialism has be-
come g victim. It is only in this coun-
try that during the last 15 to 20 years
greatest effort is being made to com-
bine economic growth With social
progress on the basis of social justice.
This is an admitted fact, not only out-
side India, but even people inside
India have vindicated through the ex-
perience. They have put faith in the
Prime Minister and in the programme
of the Indian National Congress.

Therefore, it is no use the Opposition
parties blackmailing the majority
party here aying that the people are
with them. The people have thrown
them outside during the elections.
Now they talk in the name of the peo-
ple without their knowing the people
or the people knowing them. The
only political problem that Indian de-

mocracy is having is the undeveloped’

area of Opposition. In the political
democracy of our country, people
know that democracy is stable; the
people know that democracy here is
strong and it is capable of solving all
the problems. The only problem that
remaina unresolved today is the de-
caying character of the Opposition.
All the Opposition parties, quantitati-
vely and qualitatively, are deteriorat-
ing. They want to cover up their
weaknesses by creating an atmosphere
that democracy is in danger because
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of the majority party, because of su

cialsim, because of the firm decision.
which the Prime Minister is taking.
When Mr. Mishra is attacking the
Prime Minisier and her programme,
he is not saying what bold decisions.
have been taken.

The President’s Address is quite
alive to the problems of the people.
As was the year 1971, 8o also the year
1972, is a year, of bold decisions, of
right steps in the right direction, of
firm actions and of exemplary per-
formance. Mr. Mishra has been talk-
ing about what is happening in Maha-
rashra. It is because of the Congress.
Government in Maharashtra and the
Congress Government at the Centre:
under the leadership of Shrimati
Indira Gandhi that crores of people in:
Maharashtra are saved from the disas-
trous consequences of drought. More:
than two crores of people are affected
People are deserting the villages for
want of food. There is no water tc
drink: even the cattle have neither
water nor fodder. Under these condi-.
tions, it is only the quick and prompt
actions taken under the leadership of
Shrimatj Indira Gandhi here from the-
Centre and the guidance given by the
Congress Government at the State:
level that the people have been saved.
They have been saved from the star-
vation deaths. Therre js no epidemic
which spread anywhere. There is a
note of confidence that within the re-
maining few months, the country and
the State of Maharashtra could
overcome this critical situation arising
out of the drought conditions,

17 hrs.

During the last six monthg Central
Government have done what they
could not do during last 10 years.
90,000 relief works have been started
during the last six months giving em-
ployment to 48 lakh people. It is not
a small thing. This is the firm action,
an effective action that has been taken:
in the year 1972, This is the way that
generated people’s faith in the Prime
Minister and her programme. ‘Bhe
traditional outlook of the opposition in
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accusing the Prime Minister in charac-
ter assassination is an obsolete process
that yielded no gains to the opposi-
tion. South methods never paid in
the past and will not pay in the
future also. The whole world is
changing but the Opposition and the
right reactionary forces in the
Opposition in this country are not
changing. They want to inflate their
-values here because they are devalued
vuvside. ‘Their real value is deflated
outside; they therefore want to inflate
it inside this House the rough unde-
mocratic methods.

‘So far as the people are concerned,
they do not see any danger to demo-
cragy. As the ®President has said,
inspite of our difficulties and chal-
‘lenges and the severe drought and
power shortage our march towards
socialism is going ahead. The Fifth
Plan is being finalised. It is a very
big decision that the country is
taking. This country has decided to
spend Rs. 3,300 crores for 1972-73 on
‘the national programme for minimum
needs. Is this not a bold decision?

=Y gFH I3 FGATT AWITT WgET
qeq § wafq AgYE ¢

MR. CHAIRMAN: Let the bell be
rung—Now there is quorum.

SHRI RAJA KULKARNI: The cri-
ticism by the opposition is not to be
judged by the criteria of description
or by the existence of problems. It
is the way in which the Government
is handling them, that has more value
in our democracy. They know that
the Government’s handling difficult
problems very effectively and firmly.
The problems are created by so many
circumstances and not by Govern-
ments’ action alone, Government to-
day is fighting against natural cala-
mities like drought. The Govern-
ment is making efforts to change the
whole socio-economic structure which
has been there for the last thousands
‘of years. There are man-made pro-
"blems, too. We have heard the Case
of ,Andhra. So many people have
‘spoken of Andhra Pradesh. The
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trouble there shows how deep the
roots of tkte vested interests are in
the socia] and economic life of the
people. It is these vested interests
that are coming in the way of unify-
ing the country, in building up
national life and national character
and social justice and in the way of
the efforts for the quick transforma-
tion of our society. Without any

[SHR1 SEzHIYAN in the Chair]

dogma and without antagonism the
Government under Indiraji's leader-
ship, have solved old, complicated
problems. Fifteen years ago, Congress
organisation was threatened by the
linguistic stir. But Congress Gov-
ernment handled the situation firmly
and effectively. Congress became
more powerful after the formation of
linguistic States. The present Andhra
problem also would be solved. Those
who stand for separate States of
Andhra and Telengana would be
serving the cause of the people if they
listen to the advise and authority of
the Prime Minister who is capable of
solving this problem also. The mo-
ment they listen to it, it will be the
victory of not only the people of
Andhra but of democracy and social-
ism in this country. Let not man-
made problems adq to the difficulties
created by nature. It is a tragedy
that people who once upon a time
were advocates of unifying linguistic
States are today asking for bifurca-
tion, The original demand of Mulki
Rules for employment, developed into
one of separation of the State of
Andhra. Vested interests have fur-
ther switched into a new demand for
States Reorganigation Commission for
the whole country. This is diverting
the attention angd energies of the
people from the main issue of social
and economic transformation.

I would now turn te the appeal
made by the President to both the
management and the workers in the
public sector. Yes; the traditional
attitudes must change and they must
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look to each other as partners in the
progress and transformation that is
taking place in this country. But the
‘basic issue is not likely to be resolv-
ed by appointing a worker on _ the
Board. The Directors or on Joint
Councils, The basic issue is the for-
mation of a suitable organisational
structure for the public sector under-
takings. The existing pattern,
whether it is joint stock pattern, or
departmental managerial pattern or
statutory corporation pattern, are
ell outmoded ang obsolete. There
must be a new pattern which will re?
lease the energies of the people, the
workers and the public outside, to
participate in the wealth they are
creating. What we want today is in-
,dustrial self-government on the basis
of local self-government of municipa-
lities or zila parishads which are
meant for the economic development
‘of rural areas. If a committee is ap-
‘pointed to evolve some new organisa-
tional structure, it will create en-
‘thusiasm. Attitudes wil] change.

With these observations, I support
the Motion of Thanks, ' oo

*SHRI M. M. JOSEPH (Peermade)
Mr. Chairman, Sir, it wag with great
‘expectations that Members of both
Houses of Parliament listened to the
Address delivereq by the President
‘to both the Houses. Crores of peo-
Ple of this country also exported a
lot. But I am sorry to say that they

were all disappointed. Sir, every .

Year we hold this meeting and it has
because a mere ‘formality. Ouyr
country is facing many problems and
.1t 1s passing through a crucial period.
° lf'resident’s Address has not given
‘@ny indication of what the Govern-
‘ment is going to do about them,

The most important problem in our
‘country today is the wide-spread
Poverty. After getting independence
or the past 25 years the same partn;
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has been ruling this country. But
still 40 per cent of the people are
living below poverty line. That is a
stark reality.

Sir, famine conditions are prevailing
in many of our States. Famine con-
ditions are there in Maharashtra, in
Gujarat and in many other States.
The other day the Chief Minister
of Gujarat made a statement which
has appeared in the press. He said
that the people of Gujarat do not
want money, they want only food. It

also came in the papers that in
Bangalore a father mortgaged his
dear son for Rs. 11 to buy food

grains. In the coastal areas of Kerala
also poverty is prevailing. The people
are faced with real famine conditions.
The President has not made any
practical suggestion to wipe out
poverty in this country.

Rise in prices is another problem
that is facing this country. This
Government has not done anything
to check the rise in prices. The Bud-
get is going to be presented in two
days. From the papers we see that
the prices of foodgrains have already
risen by 10 per cent. Rise in the
prices of essential commodities is so
alarming that the people are facing a
lot of difficulties, whether they be
government servants or not.

There is the slogan garibi hatao.
The Government has now come out
with a new method of removing
poverty and that is by taking over
the wholesale trade in foodgrains.
Taking over of wholesale trade will
cost crores of rupees, But that is
not going to solve the problem. I am
not against nationalisation. Only if
adequate quantities of foodgrains are
produced we will be able to solve the
problem. Even today we are import-
ing wheat from other countries. In
such a situation if we take over the
wholesale trade we will only be dis-
tributing poverty.

—_—

™ Py .
The origina] speech was delivered in Malayalam.
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When I am talking about foodgrains
I want to stress that our peasants
form the backbone of our country, In
my State we grow coconut, arecanut
and other commercial crops. The
coconut trees are affected by a disease
and the production is going down.
Same is the case with our arecanut
trees. But the Government has not
taken any step to remove the disease.
The condition of rubber growers also
is not very much different. There is
a Coconut Development Council.
There is also one Arecanut Develop-
ment Council. I am a member of both
these Councils, For the last two years
none of these Councils has met even
once. This shows the irrespoasibility
with ewhich the Government is d-=al-
ing with this problem.

Sir, pepper is known ag ‘black gold’
Kerala produces the maximum amount
of pepper. This has also been affect-
ed by a certain disease as a result of
which its production i3 going down.
Nothing has been done by the Gov-
ernment to remove this disease. The
price of tyre is also going up because
of indifference on the part of the Gov-
ernment.

Let me now see another field. There
is unrest in the whole country. In
Andhra it may be due to one cause,
in Haryana it may be due to some
other cause. The students and tea-
chers of the Guru Nanak Medical
College have already gone on a hun-
ger strike and unless the Government
comes forward with an early solution
it might end in a tragedy.

The people of Kerala are also dis-
content and unhappy. It is not only
the N.G.O.’s but large sections of other
people are also agitating. My hon.
friend Shri K. P. Unnikrishnan said
that the opposition parties are agitat-
ing on behalf of the N.G.O.’s. Let me
tell him, Sir, that the agitation laun-
ched by the opposition parties is not
only for the N.G.O’s alone but to
protect the rights of the citizens of
Kerpla. It was a bit surprising to him
to find that the Marxist party and the
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Kerala Congress joined in the agita-
tion and he called it a grand alliance.
Sir, in Kerala the Government is of
ruling Congress, the C.P.I, the R.S.P,,
the Muslim League and other parties:
They are ruling the State. I don't
know what name may be given to
alliance by my friends. Kerala is
thousands of miles away from Delhi.
The neglect that is shown to Kerala
by the Centre is in proportion to the
distance,

For the last so many years we have
been  trying to get a shipyard in
Cochin. Many representations were
made but still no progress is made.
We tried to get a rail coach factory
and some ancillary factories there.
To our representations we have got'
only a ‘No’ reply. In my district of
Kottayam, in the place called Vellore
there was a proposal to set up a news-
print factory. Land was acquired but
even now the work is not progress-
ing. At Edakkattu Vayal we wanted
to have an inter-national aerodrome
There also the required land was
acquired but the work has still not.
been started.

Sir, in our country we are setting
up many central universities. For
Kerala, which tops the list in the
matter of literacy, no central univer-
sity has been given. It is really very
pitiable. The Centra] Government is
not taking any interest in our affairs.
The Centre is showing indifference in
the matter of allowing a Central Uni-
versity for Kerala.

Kerala, as I have already mention-
ed, stands first in the matter of lite-
racy. Therefore, unemployment ig
also more there. This is not what I
am saying. Candidates from Kerala
are not absorbed in other areas. Many
hon. Members of the Congress party
have also made such statements the
other day. In Bangalore there was a
recruitment to the Air Force and not
even one from Kerala was selected.

While I am on this subject I have
one request to make to the DMK Gov-
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ernment of Tamil Nadu.
respect for DMK, in the

area about 3000 Malayali families are
being evicted. It is not a party mat-
ter and it should be considered on
humanitarian grounds. Our Chair-
man, Shri K. M. George sent a tele-
gram to Shri R. Balakrishna Pillai,
our leader. We also showed it to the
Governor Shri K. K. Shah and Mr.
Era Sezhiyan. When Shri Srikantan
Nair mentioned it my friends belong-
ing to the DMK Party did not like it
and that is why I am making it clear.

The attitude to the people of Kerala
is not very helpful. We should treat
this country as a whole and the Pre-
sident should have made some
mention about it in his Address.

st afad sam (srigem) -
& wegafr St A AT ¢ 5 g
EATR ATA AW FY SqeeT GHETHT FY
o fiRar 3 AR 9T R A g a|n
W FT 61T Hiwq fFar g 1 SN
A F gt iy ag s A & fF
uifeaqel qTATaT AT FIF & Y
UF 79 ¥ gO\TT A0fEq | §ug F;T
1 A AaT e g E Swa afgewTe
o fadedt st ¥ fear 1 1971
9 Wt 3 G T o A qorHE
9T | IEF TS W F T
W €4 99 ¥ e Wy WU
CO- o LRI S
¥t g favara & fr o oY TF T

TAE RN AT A W 1 g
R @A wifgy fe dw § SHvewd
I TG AT R § AT
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wiiw fafrex Y S w@ € f%
et & 97 ST AYAET AT W
srafra i #1 ¥ F a 7 gEatea
AT AT AT B LHFAT T8
g fou ot &1 waw s §, W
FTRA I FE AW FTE AT AR
famma & 919 A AEERK WY,
g FW ff 79 EEE F e @y
HF §FdT §, a8 FHT W ATSTAS WY
sfaa Wi & @ra Ag gF awar
& A 7 3§ qFAT TEY |

T AT T2 A A FTS L DT L,
I YW A e MG & | W
T W AT AT AT &,
F=A1 A1 9aTE 59 ¢, wigarwi ¥ o
GTAT TEY § W HTE WY FFar) 9 ATy
F o qA-f i qwar § 1 w4
T8 WA §, T e &7 =g el
oY q<g &1 we, e @ g=9ew g,
IGHT WHET JET AT AW wow
HAA-4T ¥ | g%, 7oA faww &
mfaqel F &% WX oW T a8 |
e A T &1 AT &1 T W G, q®
41y fFet WY 9 ar faw & g
AT Aras AT & fr 9w
F HRTT AT AOST A A BA-BA |

oS AT NRW X I F THS
FX FT T HQ g A GAGFAT AR
geg fad o1 @ & 97 A St T
fraT ST Ewar & | wres WK AeEmET
F aT geel ¥, #R faawas
FHE e F aEel A, AL AN
fF 97 B wodr e w1 ofew
T =TiEg |
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or€ &, 99 ¥ T FT Iq FT qHEAT
forar § 9% ag @i faordY SR FTRaTE
g€ € W) s ¥ Y 5w #v & fa
g | A WRITTAT F Y A
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F, TW A FT FIHAT FIAT A0 |
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T frea, sfer o= 9T %
€ fear s owwAT &)

e J9 991 § R ouw T
2 ¥ s s R
A 17, 18 W 9FA AT FHHIOE
A0 AT, | W I F wwe faenw
ERSEE R i C i
39 guT w1 A1 fF O B TFSY
R TR T T
faferdd o w=w gl sTFETRT &
el W A @ @ ¥, wifn
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F Fror gy wiw fawd gk o1
oI ¥ 3 AT € Fr B o Famed
FATY ¥ FATY THET T & AT G
2 1 e WX wRumEe wifE By
LTq TN FT 48 FIOT a) qohar &
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2 | O O KIg T ¥ T

T AR FE FAAR EAT & |
sew fafex & 9 aesiw &
WY o fawd, afET wig sRw ¥
THS FA FT AT AT FT 9T @YY, 7
39 ¥ faega w1 § 7 g, WiF @
F TS §o w=8 TG g |
TG FT CF 79T AT, foaw w1
FEEET JoAT FEIE, FEIC H
o | SfawrE ¥ F fRe oK a A
g ¥ W A9 FYL A 4 | qg
T 99 AR ¥ g, 9@ f§ I
Ry ¥ S ® g 9w @
@, qeaw F THIATY A F
I ¥, ghamn F A9 o W
¥ ok ¥ § N gErd FHrEr
T AT qW@ qrer A 1 X ;A
FIAT 4 o = qrorde St HIR S
F TR AT T AT AT FASH
F4 AR F40 f5 G CRewET & S
FT q FETawT &Y T &, 39 9
T B I I F T ST ALY
o T ¥ A1 91 g & v W
AT AR A HT FE gEend
A 3T FT awY fFar Sy afe
TTEY F HEHH ¥ I & WE w7
TF Weqwd 9 fFar o fw dw F
gt oY, S Wi A ), AR ' 39
qIAr AT A W L AT H g A}
I fFar ¥ AR 3w #1 wfa WX
dre<fg & sy | (sTATA)

# g @, FHE mmmw W)
ew fafry ¥ wgm EN g T 3
FFET @E qg # qifedl W WK
a5y o1 § § afew 39 Tl
ufrdl ) FaREA W) e
¥ 3R F QuaEd W @ AW/ X
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THT F1 AFT AT F Q@ & |
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T fara F S A g2 FTTT FwEAm
AR IO AT E | T A w
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TR a2 @ § W ST A OFA w7
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¥ wAe F WA e s

TR gré wiew § g A o gy

W wo gt &, ww A g won
g w firwe Tl 0% g6 o
RS FEAT MR |

T OA AW F qifee ¥ e
ISARELELIL I R I e
bkttt T
HI X & 5wt §, At @2 g iy
TRAF T FTE | g w
& fr @ o et Qw3 e foreay

PHALGUNA 17, 1894 (SAKA)

Thanks on 354
President’s Address
faar @ e g FoF wmAET
e gy 5 g S fromd oWTw
TR &7 far Rl o & B
afgr | g am ¥ agaa 74 !
aar 5 o ol fg ¥ TSwawT R OF
i ¥ Fgr § TfeeaE - #Y @r
7 fegam W Fw@RW #®
IHE FAE F qT g AT av |
g qF I A | AT T O
T I 2, TM R § AT
frrav gr & A o7 & wER &
FH FAT ATREY |

qifseaT™ & ST dox gWTL foAomE
oTE AT 7€ WA F a1 fgegeary §
W@ ® & IMAT T FT I F IR0
5@ g &, wfew IR @ A ¥ 3@
T g fF oifee § awenRw ¥
FTARY FY AR A BT g @Y
g @ # AF g & fawar @
F=d1 ®1 gy SR @ T fAed
wfgmit & frg e w8 e
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AT A E R gw ag FagT A
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2%, AT T T e 7% A}

- fedifdt Y T FT &% | W A
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¥y & AT AgA ATWL R 1 25§ 30
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v &1 7Y wreor & i AR R el
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q7 fF oot ¥ =R Y o v ar
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Y FrE SIS FTHTT AT FTAT LT, I9
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FhgaedtfFRA Argaa I @
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diwr e i segET 1 ol
fr N N Ay o, g Q@
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Ffe g %1 Ao Y fF o A ey
foriarr @ & 9T 8T & 9y W
=< Faw qifqY a7 FI I g A
78 ¥AT g i fore g & Tsa e
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gawa forr T wifeg | A @A
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31 e I N_W ¥ G § HgAT
et § 1 7% 9g e § Forw¥ fergeam
T HETE w1 BT fgwEr @A g %R
I W qdf oy Sek @y SR W
g 1A TR g ag &
ATaENT ¥ SUHT qgar T=EL g |
frey o &a & w9 foee Jor w1 @
Mg IAW A @ e, 9r fren §
*w iy, wEY TRt T, W
AT, TE A@AT | R W q@ R
T T & WX STy gar T I
S # AT 9 TAT g F gy g !
qEe g0 AEd W S TR
TITG g7 7 TUT HT A AfHT IJqHT
TgT FH HAL IWL AW 9T 9T § AT
ag felt &Y o de<fis & @ €1
37 for g% dwad e gu § 1
fe gam &Y T W & ) S 37
faet & fom ar wom & = fam
w5 FOFT wEAT Ag fRET W
IO MW F99 FGAS, TARIEE UK
ATV &Y A § | Y st g AT )
T 1 foreii ¥ gt 9% W gw waed
¥ agy & o1 afy faern & f agl O
T @R At A A @T ) K Ay dwaE
ofer %1 7@t g o s fawa
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37 fa=t & forg ot weTe & ¥ AR G
TR & # fF o fow wv @ @
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fF g2 fodr & Fewiarer o< SE=t simaT
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Y &Y T AfeR 97 37 S & Wi oy
T g & ST & g AT g o |
T AT S Aew v o 7T R
afFT JEr dwadag W ﬁ'srg'sr T
FT AT |

fergeam & e /e OF Ao Wo
wHo afew ot st wrer gfear afaw
mﬁ1@ﬁ°ﬂ°®°ﬁﬁt
TF B afaw fY | g@ agg A Q-
afada ff | o FE 0 AR ) w
gfear afaq so 7 ferome w7 fam )
gonfrafar & o w3 fear, Afewa &§ O
%X faar, wRfas afaw ot w1 deni
WY a5 Wy 97 @ | AfET @ A
T & ? ;7 e fewrwT § &0 #y
qqw & mr f& saEr w gfemr
afew s1a { s@r fear ? owrer & et g
& s €T afada & o= AT To
qHo B BT FT T AW §, I 2wl A §
I & TR F Y CATCTRT &, IF w0
wew &, 9T F o xwmifafafadr &,
7g WTfoToudo F qXTAT TEY § | ITH
g 229 T & 1| ¥ Fhe H foR
ot 3F T ArE | IEE g A I
fra sV 3 wgAT WseRw X °T |
¥ ot oo A9 @ g ol KA et
HTTS ATHA AT AT §, TW B AN
A Wy ¥ fag wer Afe, e
(wragqma) . .. wEw F7, wg F
S g 1 ST Arfoqoude AfaRT ¥ §
wifF ag T+ § oifrae FQ §
¥ =i wife sihade @ A f
ATEo ToTHo Tz aTd fX sqricy wivg
ag 7 wgy fF Sa% qww W @
afas i | AfHT ST o Q|7 G Erm,
AR TF AL AGH AT SATTAT, qF
I AF AT g AgH gW | WA
TeaTg 1 T g, wAw Rew w0,
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wew I gy, ewifafafad ame ),
IAH TG TTATEY, T 1 FT qAT
&\ T qg K & fF 35 T ar 40
Y 9 FT faar | 35 TAX av 40 T
T AT @ & ? g8 W #Y W
femae ST @ & | SEA FW FW
N fafesTawm R mivg
77 feetfedr oy & v gfeam afadw &
g T AT | IJAX AW &F WS
EfEd &1 A oRw g 9%
ot 7Y fF ag AWl #1 qww w0
1Y ¥, gafvw 4@ e S gTeg
TS, qq71 ¥ | a8 frae W feram g
¢ W & Fg =gt § % wrdogoudo
wifRad 7 W SR w1 @ & 9%
AR R W fF e g g ? @®
TEIER I faeTs § /K 9 ag 0
g ) g @ w9 AR fegam & ¢
qFAT & | S ¥ A & § Ag I T
fafrgfer afade & aror i a3 & 1
afer ag eFamT 9] faae & g
a3 § | yafae ¢ sfaa awm faee
=fg | vt 3w #Y T g &
W1 T g w1 AT g faar R
o S W 1971 § yuw wAr
=iy ey ey & fagr § e
T A AT TE T A, ST ITH!
gy W W gH I U FHT |
SHRI P. G. MAVALANKAR
(Ahmedabad): At the outset, I must
say that the President’s Address to
Parliament this year has proved to be
a dismal document. It is neither
inspiring nor interesting nor exciting,
in its wording or in its presentation.
Indeed, the President’s Address has
been dull, dry and disappointing. Of
course, we thank the President for the
gracious manner in which he under-
went the annual ritual of coming to
Parliament and delivering the Address

which obviously we know was not
written by him. He was only there
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to speak out what the Government
wanted him to say, but because Gov-
ernment has nothing much to say,
the President also was unable to say
anything substantial or anything sig-
nificant.

While I was listening this afternoon
to my hon. friends from the ruling
party. one after another, and some
of them at least made quite forceful
speeches—] must admit—I thought

« that they were talking as though they.

were still in 1971 forgetting that this
is 1973. Since the mid-term elections
to the Lok Sabha and also the elec-
tions to the State Assemblies last year
much water has gone under the
bridge.

Although it is true that the Prime
Minister’s charismatic personality did
produce a very vast majority, not only
a vast majority but a very steam-
roller majorty, a majority which has
brought about an imbalance in this
House, and therefore, an imbalance
in the country, that magic and that
charisma are gone. As my hon.
friend, Shri Shyamnandan Mishra,
has said in so many words the Gov-
ernment dare not face some of the
bye-elections because they know that

- if they face them, now, they will lose

those seats. Normally, they should
not be afraid of losing one or two or
three seats, but they know that such
defeats will be definite pointers to the
disaster ahead for their party. That
is why in my State of Gujarat, the
bye-election in Sabarkantha was ar-
bitrarily postpond till next October,
that is why again in my State of
Gujarat. the bye-election to the
Assembly from Kutch was also post-
pond for a considerable period of time.

The reason they gave was scarcity.
It was not exactly that scarcity. In-
deed, it was scarcity of another kind;
it was scarcity of confidence on the
part of the ruling party. They were
not confident that they would win.

But what is more dangerous—here
I agree with Shri Shyamnandan
Mishra—is that before the Election
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Commission had announced the post-
ponement of bye-elections, one of the
Deputy Ministers of the Gujarat Gov-
ernment came out with a public state-
ment that there are not going to be
bye-elections now. So he was pro-
nouncing on behalf of the Election
Commission. I think it is very dan-
gerous for a Minister of a State Gov-
ernment, that too a Deputy Minister,
to go about with all the pretensions
tc authenticity and speak on behalf
of the Election Commission and say
that the elections are postponed, be-
fore the formal announcement comes
from the Election Commission. This
shows how since 1971 and more
particularly since the 1972 March
elections, the democratic processes are
being short-circuited by the ruling
party.

Therefore, I feel it is no use my
friends from the ruling party saying
‘we got the people’s mandate’. They
get it undoubtedly, but having got it.
they have lest touch with the public
and their aspirations.

That is why I feel that the Presi-
dent’s Address is dull because it does
not reflect the aspirations and anxie-
ties of the vast, teeming millions of
this country. Sir. if any one were
to read this Address ten, fifteen or
twenty years from now, he would
never understand that we were pass-
ing in 1973 through a tremendous
crisis, because the Address does not
reflect any sense of crisis, nor does
it show any sense of urgency. It is
devoid of any of the challenging tasks
facing us, the Andhra issue, rising
brices, the Five Year Plan. education,
.foreign policy. On all these matters,
it has nothing to say definitely, clear-
ly and pointedly. All it has got to
say is a few preachings: do this, do
not do that—all for the people, not
for themselves, This kind of dull and
dry affairs has, therefore, been a very
sorry state of affairs,

I have moved several amendments
to the Motion on the President's Ad-
dress. T do not want to go into details
for lack of time. But I do wish to

PHALGUNA 7, 1864 (SAKA)

.cat‘mg poverty, at least we

Thanks on
President’s Address

pinpoint a couple of points, with your
permission.

362

First and foremost, I feel that in
this country today, the most impor-
tant need of the hour is the running
of a clean and efficient government.
Corruption and nepotism have been
writ large in all public affairs. It
has been from top to bottom, not from
bottom to top, and'that is why it is
percolating and pervading all our
public life. With a corrupt govern-
ment, with a corrupt administration,
how can the people expect better
results, a clean and efficient adminis-
tration and justice?

People are not interested In ,any
brand of socialism or any other ‘ism’
or even in saying ‘let us have a gov-
ernment which governs the least’.
Those days are gone when the poet,
Alexander Pope said ‘That Govern-
ment is best which governs the least’.
We want more and more government
in a welfare state, but the slogan
should not be ‘that government is
best which governs most’. but ‘that
government is best which governs
best’. Unfortunately, this Government
does only govern most, it does not
govern best. Thus the people are
finding themselves sandwiched bet-
ween ‘isms’ and ideologies. Therefore,
I feel that a clean, honest adminis-
tration is the need of the hour.

Secondly, when we talk of garibi
hatao and all those slogans for eradi-
should
start with ourselves. Those of us,
leaders of India, of various parties,
particularly of the ruling party and
the Establishment—what is their
mode of living? How do they live?
In what a luxurious manner they live.
right from the top downwards in the
Governmental establishments? Pala-
tial houses, big imported foreign cars,
and what a luxurious style they go
about everywhere? And yet, they
have the audacity to tell the people,
Live in poverty and live in simpli-
city.” Nothing could be more hypg-
critical than this kind of statement.
The people are now tired; not only
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are they tired but they are disguested
with this kind of wrong moral preach-
ing; what you do you do not say; and
what you say you do not do.’ This
kind of thing is to be opposed. 1
therefore feel that austerity among
the high-ups and economy in the ad-
ministration are also things which are
needed; and I am sorry to say that
the President’'s Address does not re-
flect these -true needs of the people.

Then, 1 want to refer briefly to the
problems of Gujarat. I find there is
no Minister in the Union Cabinet
representing Gujarat. As a meherbani,
as a kind of last minute favour, we
have been told that one Minister has
been appointed from Gujarat in the
recent reshuffle. but we want a Minis-
ter at the senior level in the Cabinet.
Why? Because there is no pressure
here and that is why many problems
in Gujarat have remained unsolved.

Take, for example, the problem of
drought. We are not getting the
assistance commensurate with the
urgent requirements, and every now
and then, the Chief Minister and the
whole host of his team of ministerial
colleagues have to run up and down
Delhi. One wonders whether the
capital of Gujarat is Gandhi Nagar or
Delhi. That is why I want to know
whether the Government of India is
going to behave like this; I am not at
all parochial or provincial when I say
this. I want to say this because the
drought is so serious, and is unpre-
cedented; such a drought has never
happened in living memory for last
several decades That is why in this
context I would urge thiz House, and
particularly the Prime Minister, to see
to it that the award which she is going
to give, which was promised now and
again, the award on the Narmada
project. is given as early as possible
in the national interests and not in
the interests of this or that State. We
in Gujarat do not think that the
Narmada issue is a provincial issue; it
is a national issue. But in the con-
text of this drought, we have now
begun to realise that had this Narmada
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a project been implemented 10 years
back, 15 years back, not only the cost
would have been much lesser but the
advantage and the benefit to the nei-
ghbouring States including Gujarat
would have been waster. But nothing
has happened so far in this regard.
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And then we were told that the
Government, the Prime Minister, will
decide soon. But the only decisioh is
to postpone the decisions which are
not favourable to the party in power.
It does not matter if the people’s wel-
fare is not cared for. That is one pro-
blem.

Take the problem of RFO—residuary
fuel oil—for want of which our power
shortage is getting acute in Gujarat.
Only this morning I got letters from
some correspondents in Ahmedabad
saying that there have been further
cuts, a 15 per cent cut in power, be-
cause the Koyali refinery does not
give RFO angd so the Dhuvaran Plant
does not work adequately and therefore
there is power. cut, with the result
that with the further cut of 15 per
cent, 15,000 textile workers in Ah-
medabagd are facing the acute problem
of unemployment. If this is so, I do
not understand how and why the
President’s Address should not reflect
some of these difficulties and problems
of our people. But, as I told you, Sir.
this Address has been a dry affair.

Take again the question of my hon.
friend, Shri Prasannabhai Mehta, who
has been talking about the Bhavnagar-
Tarapur railway. Nothing has hap-
pened. We want an atomic reactor
in Saurashtra; but nothing happens;
we want an expansion of the airport
at Ahmedabad; again nothing happens.
We want a number of things to
happen not because they are good for
Gujarat but because they are in the
larger interests of national develop-
ment and national prosperity. They
have a certain urgency; they have a
certain priority. But, unfortunately,
Gujarat seems to be in the backwater
or in the drawer and not in the
immediate urgency with the Govern-
ment and particularly the Prime
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Minister. I would, therefore, appeal
to the Prime Minister that she should
take these problems in the right per-
spective. Do not condemn us by
saying that we the people in Gujarat
are looking at these problems from a
provincial angle; indeed, we are look-
ing at it as a problem for the develop-
ment of the entire nation, and that is
why I feel that some of these aspects
affecting Gujarat need to be looked
into urgently and very well.

One or two more points and I have
done. This Address by the President
again hardly reflects anything about
the youth unrest and student unrest
particularly last year in any number
of universities all over the country.
The university campuses have been
restless; students are in difficulties;
teachers are in difficulties; the tea-
chers are underpaid; students are not
taught; colleges are closed; univer-
sities are closed. And yet, this
Address by the President does not say
a word about this grave and major
difficulty of the student and teachers
community. They today are not only
unemployed but they are also kept
deliberately waiting. Therefore I feel
that something drastic must be done
immediately. 1 want to see that the
youth, workers and peasants do not
get desperate. If they are frustrated
and they get united obviously we are
in for a very big revolution. We
cannot go on in this situation of help-
lessness and uncertainty. So if that is
going to come and if it comes, let
the revolution come with some ideo-
logical base and some determination

anq spirit of service and with gui- -

dance and leadership from the peoples
that be. This Address falls short of
the requirement of our youth. They
are neglected. . People in the rural
areas as well as the wurban
areas are being neglected.

Coming as I do with a long educa-
tional and academic background what
makes me feel depressed is that the
spirit of dissent is evaporating in this
country. Anything that is said against
the Government is taken as unpatri-
otic. Let us not forget that the Gov-
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ernment learns more from the critics
rather than from the euology of its
own supporters. From its supporters
Government may learn occasionally.
But the Government has to learn more
from the honest, patriotic, well mean-
ing criticism inside and outside Par-
liament. Whenever such criticism is
levelleq they immediately say that it
is partisan or selfish. I belong to no
party; in a]]l these twenty five years
1 have never joined any party and
they cannot, therefore, say that I am
partisan, Let us not damn all critics
that way. Even a critic of the Gov-
ernment is as patriotic, loyal and na-
tionalistic in his behaviour and con-
duct ag any member of the Govern-
ment. So this House must take the
responsibility and give guidance and
direction to the people so that the
spirit of dissent is not destroyed.

I was amused, not angered but cer-
tainly somewhat surprised, when the
Prime Minister went round saying
during the last Inter-session period:
I do want to work but these opposi-
tion parties are not allowing me to
work! Now, Sir, the Government have
got such a thumping steam roller
majority inside Parliament and even
outside, and they have silenced prac-

tically all opposition. They have
controlled All India Radio and all
the other information media, and

significantly the Prime Minister her-
self retains the Ministry of Informa-
sion and Broadcasting. On top of
all this, then, to say that the opposi-
tion ‘is not allowing her to work, is,
I feel, very dangerous. I do certain-
ly admire her for the courage she has
shown at the time of Bangladesh
crisis and previously alsc but mere
courage is not enough. Honesty of
purpose and simplicity of living and
certain readiness to set standards in
public life are needed. The appalling
situation today is that there are no
standards in our public life and these
have to be set particularly by those
who are in authority. As the Bhaka-
vat Gita says:
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The behaviour and conduct of those
in power, who are leaders and those
who are in authority, should be good.
I do not exclude even ourselves, who
are Members of Parliament. We have
to set standards, we have to be the
measuring rods for the people. We
are not doing it. My sense of sorrow
heightens when I find that the Presi-
dent’s Address fails to reflect many
of these aspirations and anxieties of
the people, particularly the anxiety
that we should have a good Govern-
mens based on social justice, a Gov-
ernment that is endowed with the
spirit of democracy, and which en-
courage a climate of dissent.

st wwam fag o (ITTrEEY)
sfasmr wgea, & arawT gaa ¥ q71-
q & WY g T AT TAR T 10T
F a At v ¥ wgrafgw wczafy
T F T omfm a) g
wfgs W@ FAT FAST FY
o ¥ dugEeem st Trmew
famgr g T gemare  F7 wear
A I TEGA GHT & SaFT T F77
F fad @ g™ F1 qF wIET gaw
fFar g 1 ag s @zer fr A,
qEQU W A FEQ0 fava FY wrAEar
FzE aa F1 99 § I wlaq areh
FUE THE FT CF FAT, @, qwed,
AT afezm #1 afogre wr ) g
TF A F1 9 § i Ayt wegafa
St #1 wfavmeer fow X g aww amr
T a-fea #71 ¥ fod oy g @
7g AR T % 99 ¢ fagrfas, viawdy
AR afaq oo A FEr AT sR g
& weaw AHAIGEF T 919 7 g T
FT AT8qT g Fx dar gwdt wfaw
Tl FH T TR 77 sfagrT @
zg gdx ff wolt whT Afe u
F T faderaT WX e A
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fife &1 g Fh g AR F@
& wry gl s § ag qefe
Jerar, gg-wfeaa WX wrEaTae #7
wa Hamis @Y @ waw
174 ¢ f gardy wiaw s Fiv"
¥ gardy Afeat o3 faiat mwa €1
W W quaw F 1971 ¥ 9
ox wv Safeqd gum ar fs o gRIR
qaa fagra &, Ao, gafaderar
AR gEraET # A gErd Afqar §
5T frm sy Fataaw frarsTy,
9 I8 FHiau § o @i, §8
maaEdl, §9 femnea at fF aq
frderar ¥ fae aft #QA G, 9
GofraTet 1 FTHTHA qe@ AT G
Iyfeqa 7, IiA gaR & favaraara
fFmicoggicman g ¢ fs
W A@ ST AT E Fmam FI AR
T T ¥ Far sy ghia et & Age
I fF 7 w3 TF § gAY AEL
mforasacE FTHaT §g&
¥ fowd arge gl o1¢ | T 9T 9T
¥ qu fous & wfim ¥ &9 § gure
frsr ot &7 wTgwr gwT @ 1 gEE Wi
O oW Sy AT @ gW AW A gd
¥ Aawm a3, ¥w ¥ o1 afgeqar
FT ATAEA 8,59 3W F wfaw g
w0 FA F1 A NEwh g
T & I8 9 HAT AT ATgA §—-
&9 qref, Ta% Aar «f wew fagrdy arar-
Wit o, @ & FgA wEw g fx @
P @ FT F ATE FQ
¥ & gdm sifgar £ awm w3,
gf & A q¥, aiverfogar & AW
qT, WISETE F AW 9%, siffaae &
| qx  (JWFEE). gAY 2
FY AYUETT, IFAT AT I T gAY
s fas gor #1 frg sy A
fear S 1 WS T @ & AT
FIA Y G QR W HT SAGT 9% AWy
& 1 faed memafu frat=w &, 1971
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¥ gAa § @ F qTHA §W weEr
#ifaat ®Y d6 T |

7 IqH 49T X T 1T FT 7AW
fear fF g% W ¥ dArpava wJ1ga §
2w ¥ gafaciemr Iy § A Sy
¢ fo wremaw & frg Wk qEewm
sMafaf A a@ G aw g fF
e ¥ wrae grwTfas 5% wries faawam
T 1 TG ARG F GOET FA
Ffad g § wrY  agwa ¥ FwE
®1 g3 fwar

MR. CHAIRMAN: He may continue
his speech tomorrow.

e

17.59 hrs.

STATEMENT RE; NEW RAILWAY
PROJECTS IN MAHARASHTRA

THE MINISTER OF RAILWAYS
(SHRI L. N. MISHRA): Sir, I beg
to lay on the Table a statement on
new Railway Projects in Maharashtra
by way of drought relief.

Statement

The State Government of Maha-
rashtra have been representing for
taking up certain railway projects in
the Maharashtra State the earthwork
portion of which could be done as
drought relief works. The projects
which have been under consideration
Jfor this purpose are:

(a) New B. G. line from Wani to
Chanaka costing Rs. 53 crores-
length 76 kms. ’
(b) Conversion of Manmed to
Purli Vaijnath from M.G. to B.G.
costing Rs, 28 crores-length 354 kms.

(c) Conversion of Miraj-Latur
from Narrow Gauge to Broad Gauge
costing Rs. 30 crores-length 326
kms,

(d) New B. G. line from Apfa to
Dasgaon as part of the Konkan
line from Apta to Mangalore—total
cost Rs. 225 crores including rolling
stock and interest during construc-
tion-length 910 kms.

in Maharashtra

2. It is unfortunate that a con-
troversy has developed in regard to
the subject. I have specifically re-
ferred to these lines along with cer-
tain others in my Budget Speech in
paragraph 42, I quote:

[Important new works]

“42...... there are certain impor-
tant works of new lines and conver-
sions presently under examination
and active consideration of the Gov-
ernment. Some of those works are: —

(i) Wani-Chanaka Line.

(ii) Manmad to Purlj Vaijnath—
Conversion from Metre Gauge to
Broad Gauge.

(iii) Miraj to Latur—Conversion
from Narrow Gauge to Broad
Gauge.

(iv) Mangalore—Apta Line.

(v) Delhi-Ahmedabad-Conversion
sion from Metre Gauge to Broad
Gauge.

(vi) Barauni-Katihar-New Bong-
aigaon and Gauhati-Conversion from
Metere Gauge to Broad Gauge.

{vii) Guntur—Macherla—Conver-
sion to Broad Gauge, and Madikude-
Bibinagar-New Broad Gauge line.

There are some more proposals for
new lines, gauge conversions and res-
torations which are in various stages
of consideration. Subject to avail-
ability of resources, it is hoped to

- take up some of these items in due

course.

No funds to undertake these works
have been provided in the budget for
1973-74. 1 seek your permission to
undertake these works by re-appro-
priation of funds within the relevant
grants, as soon as they are approved
by Government,

I shall come to the House again for
grant of requisite funds, as may be
necessary in the year to execute these
works”.



